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trcac']i;>oin high altitude terrain, Major Misal succeeded
in capturing a company defence position. The enemy
then subjected the Company to very heavy and accurate
artillery and mortar shelling, Undeterred, he successfully
repulsed the enemy attacks and he\l the occupied ground
against (JifTicull ixkis for over twelve hours. As a result,
the position remained in our hands at the time of cease-
fire and it i?:ive us considerable tactical advantage.

Tn this action. Major Vijay Singh Abasaheb Misal dis-
played courage, determination and leadership.

4. Acting Major KALP NATH RAT (IC-20515)
The ,l;it Regiment

On the 7th December, 1971, Major Kalp Nath Rai was
commanding a company of a battalion which was ordered
to capture Comilla. The battalion reached south of
Comilla at 0230 hours on the 8th December, 1971 and
came face to face with the enemy defences based on
pucca houses and wel-fortified bunkers. He led the assault
on the enemy defence. As soon as his company crossed
the assault line, heavy automatic and semi-automatic fire
was brought down by tho enemy killing three men and
injuring another five within a minute. Undeterred, he press-
ed home the attack, inspiring and encouraging his men.
He was subjected to heavy medium machine gun fire from
the left, but under his courageous leadership, his men
succeeded in silencing the gun although at the cost of
several lives. At this stage the company came under heavy
Medium Machine Gun fire from the right. Seeing that
it would be impossible to reach the Medium Machine
Gun post from the front, he crawled all alone towards the
bunker from extreme right and threw grenades inside the
bunker followed by sten burst and pulled the Medium
Machine Gun out of the bunker. In this bold and deter-
mined action, the company led by Major Kalp Nath Rai
killed 23 enemy personnel and captured a large number
of rifles and guns.

Throughout the operation. Major Kalp Nath Rai dis-
played courage, determination and leadership.

5. Major SHIVINDER PAL SINGH (JC-16144)
(Posthumous)

5 Gorkha Rifles.

During the operations against Pakistan in 1971, Major
Shivinder Pal Singh was commanding a company of his
battalion which came under intense enemy automatic and
artillery fire at Kapaura and Radhana^ar. Undeterred
he continued advance towards the objective with his lead-
ing men and closed in with the enemy starting a bunker
to bunker fight. When one of his Platoon Commanders
was badly wounded he attended to his wounds, arranged
his evacuation and then went ahead with the attack. In
the process he was himself also fatally wounded but, un-
deterred by his wounds, he continued to provide inspir-
ing and determined leadership to his men and executed
his task brilliantly clearing five bunkers and killing near-
ly thirty etn-emy personnel. He went ahead fighting until
he succumbed to his wounds.

Tn this action, Major Shivinder Pal Singh displayed
gallantry, leadership and determination.

6. Major PARKASH STNGH RAJPUT (IC 17822)
The Jat Regiment.

Major Parkash Singh Rajput was commanding a com-
pany of his battalion spearheading the advance to Chitta-
gong, On the 13th December, 1971, while advancing
towards Kumiraghat he was ordered to move along the
rail track axis to establish contact with the enemy. As
the company approached a Sanitorium, it was fired upon
by enemy medium machine guns and small arms from
shell proof bunkers about 150 metres away. Ordering
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his left forward Platoon to cm or his ;idvanc\ he himself
charged with two platoons on the enemy position, reach-
ed the enemy bunkers and started destroying them one
by one. He was personally responsible for destroying
two bunkers and kilting one of the enemy i i lurid to-hand
fight. Due to sure and systematic elimination ot their
strong bunkers, the enemy fled, This attack resulted in
the death of 13 enemy personnel and capture of sizeable
quantities of arms and ammunition and greatly assisted
in the reduction ot the Kumiraghat enemy position.

In this action. Major Parkash Singh Rajput displayed
courage, determination and leadership.

7. Major NARENDAR MOHAN SHARMA (IC~
15082)
Engineers.

During the operations against Pakistan in 1971, Major
Narendar Mohan Sharma was commanding a Field Com-
pany during the advance along Jaintiapur-Sylhet axis.
Expecting advance along this axis, the enemy had demo-
lished eight major bridges having spans ranging from 100
feet to 400 feet, thus delaying the advance as the field
guns could not move along the demolished bridges. In
carrying out his task of preparing roads and ferries to the
advancing troops, Major Sharma displayed outstanding
zeal, drive and devotion to duty. The first approach road
and a ferry across a 150 feet water gap was completed
in four hours and thereafter the remaining seven cross-
ings were effected in 42 hours. He worked continuously
without rest and. in the absence of standard equipment,
had to effect improvisations at enery stage. He repeatedly
went forward under enemy fire to carry out reconnaissance
of demolished bridges. It was largely due to his persoual
example of leadership, anticipation and sound planning
that swift advance was maintained despite demolished
bridges and the guns and vehicles were ahJe to keep pace
with the advancing infantry. On the 14th December,
1971, when the advance was stalled by strong enemy posi-
tions at Khadimnagar, Major Narendar Mohan Sharma
even volunteered to take a platoon of his field Company
for the capture of a position on one flank. He personally
led his platoon and went with the assault with the infan-
try company, thus contributing to the ultimate capture of
Khadimnagar.

Throughout, Major Narendar Mohan Sharma displayed
courage, determination and leadership.

8. Major SURTNDER PRAKASH MARWAH (IC-
15918)
Thc Brigade of Guards.

On the 8th December, 1971, Major Surinder Prakash
Marwah, who was commanding a company of his batta-
lion, was given thc task of establishing a helipad in area
Gaurna^ar and also to reconnaissance ferry sites over the
Pagla nver at Rasulpur and Gosainpur. Leading his com-
pany, he marched over 50' kilometres in 18 hours and
carried out his allotted task. However, plans were chang-
ed at this stage as the enemy fell back prematurely and
the drive for Ashuganj wUs ordered. While regrouping
his company. Major Surinder Prakash Marwah and his
party were ambushed by the enemy. He boldly charged
the enemy, killed three of them and broken the ambush,
capturing one Medium Machine Gun, one Light Machine
Gun and a number of rifles. On another occasion, he
attacked an enemy position and unmindful of the enemy
small arms and mortar fire, led his attack boldly and cap-
tured the objective.

Major Surinder Prakash Marwah displayed commend-
able courage, determination and leadership.

9. Major BAHADUR SINGH BHATI (IC-22548)
The Jat Regiment.
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On the night of 13th December, 1971, ihe company
led by Major Bahadur Singh Bhati was ordered to fill a
gap in the defences of his battalion which was regrouping
preparatory to an attack in Lalmai Hill Are;... While
approaching suitable ground in the gap, the company
came under heavy cross fire of enemy small arms. In
spite of 18 casualties. Major Bhati relentlessly led his men
in the open and by his personal example and bravery not
only succeeded in occupying the ground against over-
whelming odds but also managed to inflict heavy casual-
ties oti the enemy and destroyed four enemy bunkers.

In this action, Major Bahadur Singh Bhati displayed
courage, determination and inspiring leadership.

10. Major BIKRAM SINGH (1CM4632)
Maratha Light Infantry.

Major Bikram Singh was in command of a company of
a battalion of Maratha Light Infantry when, on 1st De-
cember, 1971. it encountered an enemy platoon entrench-
ed in a defensive position near Arpara with protective
mine-fields around it. When the enemy started shelling
causing heavy casualties, he skilfully kept advancing and
cleared the enemy position and contacted the enemy de-
fences at Arpara. As he was ontrenching in this position,
his platoon came under very heavy artillery and machine
gun Jlre and suffered about ten casualties. Realising the
seriousness on the situation, he went from trench to
trench enthusing his men with courage and confidence,
with least regard to his personal safety. He kept moving
under intense enemy fire, organising and encouraging his
company and through his personal example, succeeded in
taking up a defensive position under very difficult cir-
cumstances,

In this action. Major Bikram Singh displayed exem-
plary courage, determination and leadership.

11. Major AKHAURI ANIL SHEKHAR SINHA (IC-
16553)
Kumaon Regiment.

Major Akhauri Anil Shekhar Sinha was commanding a
company of a battalion of Kumaon Regimeut, which
formed part of the task force for the capture of Daud-
k-aHxU in Bangladesh. At about 1700 hours on the 7th
December, 1971, when the column approached a bridge,
it came under heavy automatic fire from the bunkers
alongside the road. Water channels astride the road and
the built-up area restricted the movement of. tanks and
the fading light hindered accurate fire on the bunkers.
Without adequate reconnaissance and in failing, light,
Major Akhauri Anil Shekar Sinha dismounted from the
tanks and led his company in a quick attack on enemy
bunkers. He resolutely and boldly handled his company
with no regard to his personal safety and cleared the
built-up area in spite of his own mounting casualties. On
the 8th December. 1971. when the advance of tanks was
again stopped by a rickety bridge and water channels, he
again cleared every building from which enemy fire was
coming. As the local population gathered to pay ovation
to the company, the enemy made a fierce counter-attack,
but Major Sinha kept absolutely calm and cool and pursu-
ed the enemy from house to house and got them destroy-
ed by tanks, inflicting heavy casualties. Again, on the 12th
December, 1971, when ordered to encircle und force the
surrender of a retreating company column ol the enemy
Major Sinha was surprised by elements of three enemy
battalions and of some para-military force. Unnerved and
keeping absolutely calm and notwithstanding the small
strength of his Company, he organised and" cerricd out
the disarming of the entire enemy column.

Throughout, Major Akhauri Anil Shekhar Sinha dis-
played courage, initiative and leadership.

12. Major BUSTACB WILLIAM FERNANDEZ (1C-
12335)
Artillery.

Major Eustace William Fernandez was commanding a
Mountain Battery in support of Infantry units operating
on two widely separate axis in Bangladesh. On the 7th
December, 1971. one o>f his troops was ordered to move
in support of Infantry on Jaintipur-Sylhet Sector. This
involved moving guns, ammunition and vehicles across a
major river where no bridge or ferry existed. With
commendable resourcefulness, he improvised a raft and
moved his guns and vehicles overnight to the given loca-
tion in record time and deployed his guns on a suitable
Xiun Area', notwithstanding longer range enemy guns in
operation. On the 12th December 1971, in the face of
effective enemy automatic and mortar fire, he personally
directed artillery fire on an enemy stronghold at Bali-
para and brought forward a pistol gun and took direct
shot at enemy bunkers. This shattered the morale of the
enemy who abandoned the position and retreated in haste.
Again, during the attack on Khadimpur, he provided con-
tinuous and effective artillery support and also eugaged
important targets in Sylhet, which largely contributed to
the capitulation of the enemy in that Sector.

Throughout these operations. Major Eustace William
Fernandez displayed courage, leadership and devotion to
duty.

13. Major HARISH CHANDRA SHARMA (IC-
14766)
Punjab Regiment.

On the 18th December 1971, the Pakistani troops
committed a serious cease-fire violation in Mamdot Bulge,
infilterating one platoon strength with five medium
machine guns. Major Harish Chandra Sharma, who was
out on a patrol with ten Other Ranks, noticed the enemy
platoon which had taken up a defensive position. He
immediately got behind the enemy position and made
the enemy believe that they were surrounded by a large
force by giving orders to non-existent sub-units and calling
for artillery fire. The enemy opened fire with medium
machine Guns. Though outnumbered, Major Sharma,
boldly made a bayonet charge on the enemy position.
Completely unnerved by this heroic action, some of the
enemy threw their arms and the others tried to escape.
Major Sharma and his men chased the enemy and
succeeded in overpower^ them. He captured 26 men,
all the five medium machine guns and other arms and
ammunition. Soon after this encounter, he was again
confronted by a superior enemy force and once again
he succeeded in foiling the enemy's designs by adopting
aggressive and bold measures.

In this action, Major Harish Chandra Sharma dis-
played courage, initiative and leadership.

14. Captain MUCKTIRA AIYAPPA KARIAPPA-
(IC-14600)
Para Regiment.

Captuin Mucktira Aiyappa Kariappa was commanding
a platoon of the Command group defending the Sukh
Tau Nala crossing on Manawar Tawi. On the 5th
December 197J, the enemy attacked this position twice
and captured the forward trenches of his platoon locality.
Undeterred, he led a counter-attack with a handful of
men and regained the lost positions. Although wound-
ed himself, he continued to encourage his men to hold
on the position until the enemy attack was beaten back.

In this action, Captain Mucktira Aiyappa Kariappa
displayed courage, determination and. leadership.
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15. Captain BALKAR SINGH (SS-21201)
Engineers.

On the 13 th December 1971. when the advance of no
infantry .Brigade in Jammu and Kashmir Sector was held
up on account ol an enemy mine-field, Captain Balkar
Singh was detailed to carry out a reconnaissance oi the
mine-lield. He carried out the reconnaissance for a
distance or 200 yards under heavy enemy shelling. As
the area was under enemy observation and intense
shelling, reconnaissance by daylight was almost im-
possible. However, in view ot the importance and urgency
of making a lane across the mine-field, he volunteered to
carry out the task by day. He took his party into the
mine-field and although the enemy was bringing down
lire in the area, he continued the breaching in broad day-
light and personally neutralised and. disarmed a number
oi anti-personnel and anti-tank mines. Although, in
view of the grave risk involved, he had been given a
limited task ot clearing a 2 feet wide infantry sale lane,
he attempted and succeeded in making a 40U yards
and 24 feet wide safe lane for vehicles. He had been
at the task for 24 hours when he was wounded and had
to be evacuated to hospital.

Captain Balkar Singh thus displayed commendable
courage, determination and leadership.

16. Captain RAJ1NDER SINGH JAMWAL (IC-
19390)
Engineers.

Captain Rajinder Singh Jamwal was serving with 4
para during the attack in the Ganga Nagar Sector during
the operations against Pakistan in December 1971. The
task given to Captain Jamwal was to clear sale lanes
through enemy mine-fields, for infantry and vehicles.
He accomplished this task successfully despite severe
artillery and Medium Machine Gun fire directed on him.
This helped the assaulting companies to get reorgani-
sation stores and ammunition in time. Further, beyond
the task given to him and at great personal risk, he
organised evacuation of casualties suffered by the battalion
who were lying wounded in the mine-field, again under
strong enemy interference.

In this action. Captain Rajinder Singh Jamwal displayed
courage, determination and devotion to duty.

17. Captain DIBYENDU KUMAR SENGUPTA (MR-
2909)

, Army Medical Corps.

Captain Dibyendu Kumar Sengupta was serving with
his battalion operating in the Eastern Sector during the
defensive operations in that Sector. Throughout the
operations, he displayed a high degree of dedication to
service in carrying out his duties of evacuating and
treating casualties by constantly remaining under enemy's
effective machine gun and artillery fire. The task was
particularly difficult as casualties were very heavy and
scattered over a wide area, and adequate means of
evacuation were not readily available.

Throughout, Captain Dibycndi* vumar Sengupta dis-
played courage and devotion to duty.

18. Captain HARA GOPAL MUKHOPADHYAY
(MR-2632)
Army Medical Corps.

Captain Hara Gopal Mukhopadhyuy was serving with
battalion in Bangladesh during the operations in Decem-
ber 1971. During an altacfc on the night of 2nd/3rd
December 1971, despite enemy's severe artillery machine

gun and small arms fire, he was attending the wounded
following closely behind assaulting companies. Again
on the 15th December 1971, when the battalion had laid
an ambush for the withdrawing enemy, he attended to
the casualties while fighing was still going on.

Throughout, Captain Hara Gopal Mukhopadhyay dis-
played courage and devotion to duty.

10. Captain SUBRATA RAY (SS-22471) i
Artillery.

Captain Subrata Ray was serving in an artillery regi-
ment in the Daudkandi Sector in Bangladesh during the
operations in December 1971. On the 12th December
1971, his troops with ammunition were air-lifted by heli-
copters and dropped near Bidya Bazar. All the three
guns and the ammunition landed in different places in
a w:de area spread over a distance of 42 kilometres where
the enemy was still holding out. With great deter-
mination, initiative and devotion to duty; he carried out
the task of collection and deployment of his guns and in
a short time of 6 hours he had reassembled his troops
and ammunition and deployed them for subsequent
operations.

In this action, Captain Subrata Ray displayed courage,
initiative and leadership.

20. Captain PALGHAT SUBRAMANIAM SUREN-
DRANATH (MR-2691)
Army Medical Corps.

Captain Palghat Subramaniam Surendranath was serv-
ing in the Khulna Sector in Bangladesh during the
operations in December 1971. He was attached to 26
Madras to provide Medical cover during the two battalion
attacks on the 13th and 15th December 1971. On both
the occasions, he established his aid post well forward
under enemy's artillery fire to provide quick medical
attention to casualties. Although under constant heavy
shelling and small arms fire, he attended to nearly one
hundred casualties during both the attacks, in total dis-
regard to his personal safety.

In these actions, Captain Palghat Subramaniam
Surendranath displayed courage and devotion to duty.

21. Captain HARDEV SINGH K.LAIR (SS-20324)
3 Gorkha Rifles.

Captain Hardcv Singh Klair was serving with an
infantry battalion as mortur platoon commander in the
Eastern Sector. During earlier part of the operations, he
was given 4.2 inch mortars for which his men were not
fully trained. He trained his men in their handling and
very creditably employed them in subsequent operations,
often directing the fire of his mortar platoon from tree
tops in the vicinity ot forward most trenches, regardless
of enemy shelling. On the 15th December 1971, he was
detailed to lead to patrol to Cox Bazar after landing on
Ukhia Beach in Landing Craft Tanks. Through ingenious
use of rappling ropes, he led his men to the shore through
swelling waves and pushed his way forward, through
hills and jungle overcoming water obstacles, covering 28
miles of enemy territory and reached Cox Bazar long
before schedule.

In this action, Captain Hardev Singh Klair displayed
courage, initiative and determination.

22. Captain SHIVRAM PATHAK (IC-21591)
Artillery.

Captain Shivram Pathak was serving in the Eastern-
Sector during the defensive operations in the Sector. He
was attached as Forward Observation Officer with a
battalion of Kumaon Regiment. On the 14th December
ll)7l, while he was moving with the companies to which
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he was attached the enemy opened up with Artillery,
Machine Gun and small arms fire thus holding up the
advance. Taking great personal risk, he moved from
one position to another, in the face of intense enemy
shelling and without effective cover, to accurately observe
and direct fire of his gun on enemy weapons. He did
this most effectively and was able to silence several
enemy machine guns.

In these actions, Captain Shtvram Pathak displayed
courage and devotion to duty.

23. Captain JAGDISH CHANDRA SHARMA (SS-
19458)

Artillery.

Captain lagdish Chandra Sharma was serving in the
Eastern Sector with a mountain rcgimenl, during the
defensive operations in thai Sector. He was attached as
a Forward Observation Officer with a mortar fire com-
pany whkfo was attacking the (own of Kasba. The
attacking force had advanced some distance when heavy
small arms and artillery fire was opened up on it by the
enemy. Captain Sharma, though himself under heavy
fire, directed own guns so effectively that he silenced the
opposition and his company successfuly daptured its
objective. Again as a Forward Observation Officer with
a c'ompany of an infantry battalion during an attack, he
silenced enemy opposition and effectively pressed home
the attack after the company commander was killed in
action and the company second-in-command was isolated
from the company.

In these actions, Captain JagcKsh Chandra Sharma
displayed courage, leadership and devotion to duty.

24. Captain KUTTAN MAHADEVAN (SS-20538)
Artillery,

Captain Kuttan Mahadevan was serving with a
Mountain Regiment in the Eastern Sector during the
operations in December 1971. On the 3rd December
1971, while he was acting as a Forward Observation
Offieer with one of the assaulting companies of a battalion
of Dogra Regiment, he was wounded. In spite of the
injury, he kept up with" the assaulting troops and continued
to direct artillery fire on the objective ultimately assisting
the company to successfully ttapture the objective.

In this action, Captain Kuttan Mahadevan displayed
courage and devotion to duty,

25. Captain PALLAIHODIYIL MOHMED HAMEED
(IC-23401)
Artillery.

Captain Pallaihodiyil Mohmed Hameed was command-
a mix force approximately two companies during the
defensive operations in the Eastern Sector. The tasks
of this force were to guin intelligence, lay ambushes and
road blocks behind the enemy. This being a semi-trained
force. Captain Hameed deliberately exposed himself to
additional dangL-rs to set a personal example, thus inspire
ing his men and ultimately contributing significantly to
the success of operational plans.

Captain Pallaihodiyil Mohmed Hameed thus displayed
courage, leadership and devotion to duty,

26. Captain SUBASH CHANDER KALRA (SS-

Ar.ti!lery.

Captain Subash Chander Kalra was serving in the
Eastern Scdor a/tached with an Infantry Battalion dur-
ing the operations in December 1971. On the l l th

December 1971, in a daylight attack across a river,
Captain Kalra who was a Forward Observation Officer,
kept moving forward for better observation of the
objective. In doing this, he and a member of his party
were injured. After giving first aid to the other casualty,
he unmindful of his own injuries, continued to direct fire
of his guns forcing the enemy to withdraw and enabling
own Companies to capture the objective.

In this action, Captain Subash Chander Kalra displayed
courage and devotion to duty.

27. Captain GHOGALE ARV1ND VASUDEO (SS-
21162)

Artillery.

Captain Ghogale Arvind Vasudeo was fighting in the
Eastern Sector as a Forward Observation Officer with
an Infantry Battalion. In an encounter with the enemy,
there was hand-to-hand fight in which the Company
Commander, the Platoon Commander and the Platoon
Havildar were killed. Captain Vasudeo organised the
remaining platoon and courageously carried out defensive
fire tasks all around moving about in a fire-swept open
area.

In this action, Captain Ghogale Arvind Vasudeo dis-
played ctvuragc, initiative and devotion to duty.

28. Captain AVTAR SINGH (IC-16120)

Artillery

Captain Avtar Singh was serving in a Mountain Regi-
ment during the defensive operations in the Eastern
Sector. He was given the task of i|t>fiiterating behind
enemy lines and causing maximum possible damage to the
enemy. He successfully accomplished this task by stay-
ing behind enemy lines for five days. He was able to
destroy an enemy godown, artillery guns, railway
wagons and an engine and a number of vehicles. In addi-
tion, he inflicted casualties on enemy troops.

Throughout, Captain Avtar Singh displayed cool
courage and devotion to duty of a very high order.

29. Captain HARISH CHANDER SETH (IC-19966)
Artillery

Captain Harish Chander Seth was serving in a Moun-
tain Regiment during the defensive operations in the
Eastern Sector. He was acting as the Forward Observa-
tion Officer with a Company, On the night of 5th/6th
November 1971, when the Company had entered a round
block behind the enemy, a counter-attack was launched
by the enemy, preceded by artillery shelling. Under
intense fire and against heavy odds, his troops began to
withdraw, but Caplain Selh personally rallied his men
and reorganised them. He successfully beat back this
and several subsequent attacks, forcing the enemy to leave
behind his dead and wounded personnel, and also arms
and ammunition.

In this action, Captain Harish Chander Seth displayed
cool courage, devotion to duly and complelc disregard for
his personal safety.

30. Captain INDER PAT. SHARMA (IC-20632)

Artillery

Captain Inder Pal Sharma was serving in a Medium
Regiment during the operation in the Western Sccior in
December 1971. He was attached to a Border Security
Force battalion as Forward Observation Officer for the
recapture of the border post at Rajamohtam. On the
night of 6th/7th December, 1971 at 0330 hour.s, when
(he attack was in progress, enemy opened up with me-
dium machine gun fire forcing the attacking troops to
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halt. Captain Sharma effectively djrecfcdl artillery fire
on enemy to extricate own troops. Later, when the
attack was launched from another flank, it was again
held up, hut Captain Sharma moving to a flank directed
our artillery fire and silenced, the opposition enabling the
assaulting troops to capture the objective.

In this action. Captain Inder Pal Sharma displayed
courage, determination and devotion to duty.

31. Lieutenant SH1V SHANKAR KUNDU (IC-
24551)

Engineers

Lieutenant Shiv Shankar Kundu was serving with an
Engineer Plant Company at HussainiwaJa in the Western
Sector during the operations in December 1971. On
the night of 8th December 1971, he accompanied two
parties detailed to open sluice gates of Hussainiwala Head-
works which, at the far end, was occupied and dominat-
ed effectively by the enemy. As he led his party to the
sluice gates, he came under heavy enemy fire. With dool
courage and. determination, he carried out the allotted
task magnificently under intense and concentrated enemy
small arms and artillery fire. While accomplishing the
task, he was seriously wounded.

In this action, Lieutenant Shiv Shankar Kundu display-
ed courage and leadership.

32. Lieutenant AKHILESH KUMAR DUBE (IC-
24409)
63 Cavalry

Lieutenant Akhilesh Kumar Dube was serving with
an Armoured Crops unit in the Eastern SeJtor during the
operations in December 1971. On the 7th December,
1971, he was the leading tank troop commander advanc-
ing to the Jessore Air Field. Despite the presence of
enemy Rims in thickly wooded groves and) indiscriminate-
ly laid mines, he led his troops with great courage. Spott-
ing an enemy bunker with a rocket launcher, he quickly
knocked it out and sptayed the enemy forward defended
localities with machine gun fire. He succeeded in strik-
ing terror in enemy ranks,

In this action, Lieutenant Akhilesh Kumur Dube dis-
played courage, initiative and devotion to duty.

33. Second Lieutenant JAIPAL SINGH SISOD1A

(IC-24017)

The Jat Regiment
Second Lieutenant Jaipal Singh Sisodia was serving

with an Infantry battalion in the Poonch Sector during
the operations in December 1971, On the 4th December
1971, timely re-inforeement provided by his platoon to
one of our piquets helped in repulsing the enemy attack.
The same nighl the enemy again launched three attacks
on the piquets, the platoon under command of Second
Lieutenant Sisodia inflicted very heavv casualties on the
enemy. His platoon was again asked to occupy an area
where the enemy vvas Irving to interpose for isolating
own posts. He uharged the enemy with swift and reso-
lute action and forced him to abandon the position.

In this action, Second Lieutenant Jaipal Singh Sisodia
displayed courage, initiative and leadership.

34. Second Lieutenant ROSHAN LAL MANN
(IC-24385)

Brigade of the Guards.

Second Lieutenant Roshan Lal Mann was serving with
an Infantry Battalion in Sialkot Sector during the opera-
lions in December 1971. On the 14th December 1971,
while in command of a Platoon, he was ordered to join
another Platoon which had come under heavy enemy

machine gun fire. He showed great courage and disre-
gard for personal safety in personally launching a quick
attack on an enemy post along, with only two other ranks.
His personal example inspired his platoon, who assaulted
the enemy's Medium Machine Gun posts, and captured
three Medium Machine Guns killing a number of enemy
personnel. This brave action resulted in extricating the
other platoon 'from the heavy Medium Machine Gun lire
from a well defended enemy post.

In this action, Second Lieutenant Roshan Lal Mann
displayed courage and leadership.

35. Second Lieutenant PUSHP1NDER (IC-24378)
Sikh Regiment.

On the night of 6th/7th December 1971, Second Lieu-
tenant PushpiDder, after capturing Kaiyan in the Western
Sector, reorganised his defences on the objective effective-
ly and beat back a fierce enemy counter-attack. Again
on the night of 15th/16th December 1971, he led an
attack on enemy post of Naukot. He led his platoon with
courage and was mainly responsible in capturing the post
with his daring leadership.

Tn both these actions, Second Lieutenant Pushpinder
displayed courage, determination and devotion to duty.

36. Second Lieutenant B1KRAM CHAND
(IC-23677)
The Dogra Regiment.

RANA

Second Lieutenant Bikram Chand Rana was serving
with an Tnfantry battalion in the Faridkot Sector during
the operations in December 1971. He was primarily res-
ponsible for the success achieved by his battalion in cap-
turing important posts in his sector. Tn the initial stages,
he collected useful information by closing up with the
enemy and having a close, look at his defences, unmindful
of his personal safety. During the attack, his company
Commander was mortally wounded. He took over com-
mand and inspired his men by bold and courageous
action and led them to the successful capture of the ob-
jective. He was again responsible for the supply of use-
ful information about an enemy anti-tank minefield,
which was collected purely on his own initiative. While
returning however, his left foot was injured by a mine
blast. Ignoring his own injuries he provided first aid to
the injured men till they were evacuated by another party.

Throughout, Second Lieutenant Bikram Chand Rana
displayed courage, initiative and devotion to duty.

37. Second Lieutenant CLAYTON SOLOMON
(SS24345)

The Brigade of Guards.

Second Lieutenant Clayton Solomon was commanding
a p'atoon of a Battalion of the Brigade oT. Guards in the
Eastern Sector during the operations in December 1971.
On the night of 3rd/4th December 1971 he was ordered
to clear three well defended enemy posts. In spite of the
effective fire of light machine guns, this officer got his
platoon to crawl from bunker to bunker neutralising them.
He was personally responsible in silencing a pair of these
guns. By this action, his company was able to clear the
rest of the objective with ease.

In this action, Second Lieutenant Clayton .Solomon dis-
played cool courage, determination and leadership.

38. Second Lieutenant SAMTR RAMMOHAN
CHANDAVARKAR (SS 23578)

(Posthumous)
45 Cav



682 THE GAZETTE OF INDIA, JUNE 29, 1974 (ASADHA 8, 1896) [PART I-^SEC. 1 f

Second Lieutenant Samir Ramniohan Chandavarkar,
who was commanding a troop attached to a battalion of
the Rajput Regiment, was given the task of assaulting a
well fortified icature in the Eastern Sector during the
operations in December I97J. On reaching near the ob-
jective, his tank was hit and caught fire. Unmindful of
the fire and the heavy enemy shelling, he helped his men
extricate from the tank to "safety. Thereafter, he led his
crew to the objective and helped in its capture. During
this action he was mortally wounded.

In this action, Second Lieutenant Samir Rammohan
Chandavarkar displayed, courage, determination and
leadership.

39. Second Lieutenant BALBIR SINGH (TC-24401)
The Dogra Regiment.

Second Lieutenant Balbir Singh was commanding a
platoon of an Infantry battalion in Coniilla Sector during
the operations against Pakistan in 1971,, His company
was given the task of establishing a road block behind
the enemy defences. He was throughout in the fore-
front and played a leading part in the successful estab-
lishment of the road block. Although attacked in much
superior numerical strength by the enemy, he stood fast
to beat back the enemy attack and moved from trench
to trench inspiring his men and personally supervising
and directing the fire. In the process, he got injured but
stuck on to the task till the enemy attack was beaten
back.

In this action, Second. Lieutenant Balbir Singh display-
ed courage, leadership and devotion to duty.

40. Second Lieutenant BOTTALANDA
CHAIAH, MUTHAPPA (SS 22909)

Engineer.

MA-

Second Lieutenant Bottalanda Machaiah Muthappa
was serving in an Engineer Regiment during the opera-
tions in December 1971. On the 4th December 1971,
the 7th Cavalry were in contact with enemy at Mian Bazar
in the Easern Sector, when two of their tanks got trapped
in enemy minefield. Second Lieutenant Muthappa was
ordered to clear the mines to make the passage for the
tanks, One of these tanks was burning in a mined paddy
field and an individual was lying close to il. With complete
disregard to his personal safety, he entered the minefield,
breached a safe lane upto the wounded individual and
evacuated him to a safe place. He accomplished the feat
of breaching the safe lane without complete breaching
equipment and party, while there was imminent danger
of the ammunition exploding in the tank. The tank ex-
ploded immediately after the casualty had been rescued.

In this act. Second Lieutenant Bottalanda Machaiah
Muthappa displayed courage, determination and devotion
to duty.

41, Second Lieutenant VISHNU KANT CHATUR-
VEDF (IC-25135)

Artillery.

Second Lieutenant Vishnu Kant Chaturvedi was de-
tailed as Forward Observation Officer with an Tnfantry
battalion, which wns given the task of clearing the enemy
from an important objective in the Sylhet Sector during
defensive operations in the Eastern Sector. During the
attack, he directed the Artillery fire most effectively mov-
ing in the open, unmindful of heavy enemy fire. When
the Company Commander of the company, which he was
supporting, was killed during the last stages of the attack,
he took over thc command and successfully delivered the
attack home by his inspiring leadership.

In this action. Second Lieutenant Vishnu Kant Chatur-
vedi displayed courage, leadership and devotion to duty.

42. Second Lieutenant I " " N TERENCE D'SOUZA
(IC-23758)

7 Cavalry

Second Lieutenant John Terence D'Souza was serving
with an Independent Armoured Squadron in the Eastern
Sector during the operations in December 1971. On the
4th December, 1971, while advancing towards the enemy
at Mian Bazar, he saw thc tank of another brother office
being hit. Despite heavy enemy fire and in utter disregard
of his personal safety, he succeeded in picking up the offi-
cer and crew of his tank. As he was withdrawing, his
own tank was blown up. Undaunted by enemy fire and
despite being seriously injured himself, he lifted the other
officer and brought him to safety.

In this action, Second Lieutenant John Terence D' Souza
displayed tburage, determination and leadership,

43. Second Lieutenant ASHOK VASUDEO TASKR
(IC-25280)

Parachute Regiment

Second Lieutenant Ashok Vasudeo Taskar was serving
in the Poonch Sector during the operations in December,
1971, On the night of 3rd/4th December 1971, enemy
troops had occupied heights overlooking Nagali Sahib.
Our troops were at lower heights and the enemy was
bringing effective fire on them from an advantageous
position. Realising the seriousness of the situation,
Second Lieutenant Taskar quickly organised a deter-
mined assault on the enemy. While doing so, he was
wounded. Despite his injuries, he continued to load a
determined assault and succeeded in evicting the enemy,
inflicting heavy casualties and capturing a number of
weapons and equipment.

In this action, Second Lieutenant Ashok Vasudeo
Taskar displayed courage and devotion to duty.

44. ]C 36215 Subedar GANGE GURUNG

4 Gorkha Rifles.

Subedar Gange Gurung was serving with an Infantry
battalion in the Western Sector during the operations in
December 1971. On the 10th December 1971, when
his company was assaulting the enemy at Darh crossing,
he noticed some enemy Infantry on the left rlanL
Immediately, he manouvered his troops to engage the
enemy. This quick reaction on his part unnerved the
enemy who withdrew. Later, after the death of the
Company Commander, Subedar Gurung continued en-
gaging the enemy. When he was surrounded by enemy
tanks, he organised extrication of his company with
great skill and presence of mind. Despite enemy air
strafing, he succeeded in bringing his troops to a place
of safety.

In these actions, Subedur Gange Gurung displayed
courage and determination.

45. JC 19772 Subedar AYUDHBIR SINGH
Punjab Regiment.

Subedar Ayudhbir Singh was serving with an Infantry
battalion in the Eastern Sector during the operations in
December 1971. On fhc 7th December 1971, bis
battalion was advancing from Sultanpur towards Brah-
man Baria. He was commanding the leading platoon,
which was suddenly subjected to heavy enemy fire!
Disregarding his personal safety, he moved about in the
open under intense enemy fire and Jed his troops to a
covered position, where the rest of the battalion subse-
quently firmed in.

In this action, Subedar Ayudhbir Singh displayed
courage, organising ability and devotion to duty.

u
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46. JC 19027 Subedar (Svr field) AMRTK SINGH

General Reserve Engineer Force.

Subedar Amrik Singh was serving with a construc-
tion company at Agartala in the Eastern Sector during
the operations in December, 1971, His company, which
was given the task of extension of Agartala Air Field,
was subjected lo heavy shelling by the enemy. Un-
mindful of this, he with his men, coirrtinued to carry
out the assigned task. The same night, when the Air
Field was again subjected to heavy enemy shelling, he
ensured that his men were safe before taking shelter
himself. He organised the work of extension of the
runway a;t>d continued to work round the clock, without
rest, for sixty hours.

Because ol" the personal example set hy Subedar
Amrik Singh, 1he men under his command worked with
utmost zeal and the task was completed well within
time. In carrying out this task, he displayed initiative,
determination and exceptional devotion to duty.

47. JC 31463 Subedar SADHU SINGH HIRA

{Posthumous)

Sikh Light Infantry.

On the 15th December 1971, Subedar Sadhu Singh
Hira was commatrKling the platoon leading the attack of
the rifle company of a Battalion of the Sikh Light In-
fantry on Arpara in the Eastern Sector. The enemy
opened up with heavy machine gun fire from the objec-
tive, stalling the attack. The junior Commissioned Offi-
cer, with his platoon moving stealthily, closed on to the
proximity of the machine gun position. In doing so,
he was hit by an enemy bullet. Undeterred, he dashed
on to the esnemy machine gun leading the charge.
Having destroyed the heavy machine gun, he succumbed
to his injuries.

In this action, Subedar Sadhu Singh Hira displayed
courage, leadership and devotion to duty.

48. JC 23817 Subedar BIKRAMJTT SINGH

The Punjab Regiment.

On the 7th December 1971, Subedar Bikramjit Singh
was commanding a platoon of a battalion of the Punjab
Regiment. While his company was establishing a firm
base, he was ordered to close in to the enemy which
had been bringing heavy and effective small arms fire.
Leading his platoon, he closed on to the enemy position,
which was bringing on intense machine gun fire. Un-
daunted, he dashed on to the machine gun position with
one of his sections and silenced it. In doing so, he
inflicted heavy casualties on the enemy but was wounded
by air* enemy bullet.

In this action, Subedar Bikramjit Singh displayed
courage, leadership and devotion to duty,

49. JC 44936 Subedar AJAIB SINGH

Sikh Light Tnfantry.

On the 6th December 1971, Subedar Ajaib Singh was
the Second-in-Command of the Company of a battalion
of the Sikh Light Infantry, leading the right flank of
the battalion attack on Durgabarkati in the Eastern
Sector, The enemy brought the attack lo a near halt
by bringing on heavy and effective machine gun fire. In
the thick of the enemy fire, he, with complete disregard
to his personal safety and undeterred by the injury
received by him, rushed on to the machine gun bunker,
lobbed a grenade inside and silenced the enemy medium
machine gun which enabled the battalion to capture the
objective.

In this action, Subedar Ajaib Singh displayed
courage, leadership und devotion to duty.

50. JC 20128 Subedar PAKALAPATJ JOSEPH
DAVID SUNDAR A RAJU

Signals.

On the night of 3rd December 1971, Subedar Pakaia-
pati Joseph David Sujndura Raju was assigned the task
of restoring the line communication to the Infantry
battalions in Poonch-Banawat area which was under
heavy enemy shelling. Undeterred by the heavy enemy
fire, he led the lire party and completed the task and
also laid a fresh lateral line of communication which
proved of immense value as an alternative means of
communication,

In carrying out this task in difficult terrain and under
heavy eincmy shelling, Subedar Pakalapati Joseph David
Sundara Raju displayed courage, leadership and devotion
to duty.

51. JC 59195 Naib Subedar KARNATL SINGH

(Posthumous)

Corps of Engineers.
On the night of 8th December 1971, Naib Subedar

Karnail Singh, who was commanding an engineer party,
was assigned the task of opening the Sluice gate of the
Hussainwala Headworks to flood the river Sutlej. The
gallery over which the party had to manoeuvre had been
extensively damaged and was dominated by enemy fire.
In the face of heavy enemy fire, showing complete dis-
regard for his own safety, he led his party and succeeded
in accomplishing his task. While returning, he was hit
by an enemy artillery shell and was killed on the spot.

In this action, Naih Subedar Karnail Singh displayed
courage, leadership and devotion to duty.

52. JC 51857 Naib Subedar ANTHONY HORO

(Posthumous)

Bihar Regiment,

On the 9th December 1971, Naib Subedar Anthony
Horo was commanding the Machine Gun Section of a
battalion of the Bihar Regiment. Having captured
Sohagpur in the Eastern Sector, the Battalion was re-
organising qn the objective. The casualties suffered dur-
ing the attack had been left inside the school building in
the village. As the enemy was shelling this village heavily,
it became necessary to move the casualties to a safer
place. This Junior Commissioned Officer, with selfless
devotion and undeterred hy the enemy firm, undertook
the task of evacuating the casualties from the school
building. In doing so, he was hit on the chest by enemy
machine gun fire and died on the spot.

Tn this action, Naib Subedar Anthony Horo displayed
exceptional courage, comradeship and selfless devotion to
duty.

53. 3943841 Naib Subedar RACHHPAL STNGH
Dogra Regiment.

On the 16th December 1971, Naib Subedar Rachhpal
Singh was a platoon commander in the company of a
Balta'ion of the Dogra Regiment attacking Siramani in
the Eastern Sector. As the attack progressed, the enemy
brought on heavy and effective fire. Though wounded
by a grenade splinter he charged on to enemy trench
from where the erenade had been lobbed at him and
bayoneted the two enemy soldiers to death. Seeing this
courageous act and daring of the Junior Commissioned
Officer, his men rallied behind him to capture the objec-
tive.
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In this action, Naib Subedar Rachhpul Singh displayed
exemplary courage, leadership and devotion to duty.

54, IC 39317 Naib Subedar RAMESHWAR SINGH

Kumaon Regiment.

On the 6th December 1971, Naib Subedar Rameshwar
Singh of a Battalion of the Kumaon Regiment was assign-
ed the tusk of extricating a platoon which was caught
and pinned down under enemy fire barely 15 yards from
the enemy defences. He manoeuvred his party with ex-
ceptional skill and courage, and engaged the enemy's
machine guns on both flanks. Despite heavy enemy fire,
he established contact with the platoon and assisted it not
only to extricate itself from the enemy but also to evacuate
the wounded personnel.

In this action, Naib Subedar Ramoshwar Singh dis-
played courage, leadership and devotion to duty.

55. JC 57352 Naib Subedar RAMA CHANDRAN
Corps of Engineers.

On the night of 10th December 197 J, Naib Subedar
Ramu Chandran of an Engineer Regiment was assigned
th: task of clearing mines from the road Parikot-Laksham
in the Eastern Sector, whic'h the enemy had heavily mined
while withdrawing. Setting to the task immediately with
two engineer sections, he inspired and encouraged his
men by moving himself well ahead of the breaching party.

In clearing the mines in total darkness and with excep-
tional skill, Naib Subedar Rama Chandran displayed
courage, leadership and devotion to duty.

56. 4154794 Lance Havildar YESWANT SINGH

The Parachute Regiment.

On the night of 4th December 1971, Pakistan Com-
mands raided and occupied heights overlooking Nagali
Sahib in Poojneh in the Western Sector. The enemy
brought heavy and effective fire on our troops 'from these
heights.. In this grave situation, Lance Havildar
Yeshwant Singh of Parachute Regiment (Commandos)
along with a Para-trooper crawled behind the enemy posi-
tion and overpowered them. In a hand to hand flght
that ensued, he and his commrade killed four enemy
soldiers and captured the machine gun.

In this action, Lance Havildar Yeshwant Singh dis-
played examplary courage, and devotion to duty.

57. 2947852 Havildar CHHOTE SINGH

The Rajput Regiment.

On the 4th December 1971, Havildar Chhote Singh
was the commander of a platoon which was assigned the
task of securing the Teetas. Bridfie, immediately after his
Battalion had captured Akhaura in the Eastern Sector.
This bridge had been prepared for demolition by the
enemy. In this face of enemy opposition! he dashed
with his platoon across the bridge, taking the enemy by
surprise. Although under constant enemy flre from
bunkers, he consolidated his position and reacted sharply
to cut the set charges so that his company could follow
across the bridge,

In this action, Havildar Chhote Sinfh displayed
courage, leadership and devotion to duty.

58. 5435167 Havildar NARAIN SINGH GURUNG

5 Gorkha Rifles.

During the defensive operations in the Eastern Sector,
Havildar Narain Singh Gurung was the recoilless rifles
detatchment commander with the company which cleared
enemy from defensive position. When the enemy opend
up with machine gun and mortar flre from 'a locality

three hundred yards away, he crawled up to the nearest
enemy position and destroyed two enemy bunkers.
Thereafter, leaving his rifle, since it had stopped firing
due to some fault, he crawled upto the third bunker,
lobbed a grenade inside killing all its occupants.

In this action, Havildar Narain Singh Gurung displayed
courage, leadership and devotion to duty.

59. 1025792 Dafadar MIT SINGH

63 Cavalary.

On the 11th December 1971, Dafadar Mit Singh of
the 63 Cavalary was the tank commander in support of
an infantry battalion in the Eastern Sector. The enemy
in its effort to cut off the rear of this battalion sent out
a company. Immediately with his tank he clashed along
with the infantry platoon to contain the enemy column.
With complete disregard to his personal safety in the
face of heavy enemy fire, he along with the infantry
platoon, rushed over the enemy position with his tank.
The enemy abondoned its position leaving behind a
large number of dead and large quantity of equipment.

In this action Dafadar Mit Singh displayed courage,
and devotion to duty.

60. 1141436 Havildar BASTI RAM

Regiment of Artillery.

On the 9th December 1971, two guns of a Mountain
Regiment, which had been landed by helicopter the
previous night, were required to be moved to a covered
position from the helipad, The enemy brought on heavy
and effective artillery flre making all movement in that
area difficult. Havildar Basti Ram, who was with the
crew of the gun, exhorted and encouraged his men,
bringing the gun to a covered position. Having sent
the crew back to help the other gun, he manntxl the
gun i|D position single handed to bring accurate flre on
the enemy position.

In this action, Havildar Basti Ram exhibited courage,
leadership and devotion to duty.

61. 1563252 Havildar SURINDER DASS

Corps of Engineers.

On the 12th December 1971, Havildar Surindcr Dass
with an Engineer Detachment was assigned the task of
constructing an improvised bridge on the Sadi Nadi in
the Eastern Sector, This bridge had been blown up by
the retreating enemy. Realising the importance of the
bridge, he immediately set himself to work, showing
exceptional skill and ingenuity, and in the face of heavy
enemy fire he improvised the bridge and ensured that
the juns and vehicles crossed the river without delay.

In this action, Havildar Surinder Dass displayed Pro-
fessional skill, leadreship and devotion to duty of a very
hifh order. 4.

62. 2847486 Havildar LATOOR SINGH RANA

The Rajputana Rifles.

Havildar Latoor Singh Rana was the Recoilles Rifles
Detachment Commander with the company of a Battalion
of the Rajputana Rifles attacking Bahadurgar in the East-
ern Sector on 6th December 1971. The enemy brought on
heavy machine gun and mortar fire on the attacking
troops. With utter disregard to his personal safety, he
brought his detachment to a position on the road
effectively covered by enemy flre. Showing exceptional
courage and skill, he destroyed three enemy bunkers.
Though wounded, he led his detachment, encouraging
and inspiring them till the objective was captured.
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In this action, Havildar Latoor Singh Rana displayed
courage, leadership and devotion- to duty,

63. 3344915 Havildar SHAMSHER SINGHJSM

Sikh Regiment,

On the 15th December 1971, Havildar Shamsher Singh
was the Recoilless Rifles Detachment Commander with
a Company of a battalion of the Sikh Regiment firming
in atter having captured its objective in tho Eastern
Sedor. In the face of enemy counter-attack on this
position supported by tank fire, he picked up the rocket
launcher, crawled near to the advancing enemy tank and
fired the rocket destroying the tank.

In this action, Havildar Shamsher Singh displayed
courage and devotion to duty,

64. 1315998 Havildar GEORGE

Corps of Engineers.

On the 10th December, 1971, Havildar George was
with an engineer party which was ambushed by the
encmv while on its way to repair the bridge constructed
earlier on tho road to Hajiganj in the Eastern Sector,
Showing exceptional presence of mind and courage, he
exhorted his men to get out of the vehicles and engage
the enemy. He moved out on the embankment exposing
himself to the enemy fire, thus diverting their attention.
Taking a position on the flank, he along with his men
opened fire on the einemy who abandoned the nmbush
position. In doing so, he was seriously wounded

In this action, Havildar George displayed courage,
leadership and devotion to duty,

65. 1152901 Havildar (Gunnner) GURBAX SINGH
Artillery,

Havildar Gurbax Singh was serving with a Medium
Regiment in the Buschi area in the Eastern Sector
during the operations in December 1971, On the 8th
December, 1971, at about 1000 hours, due to enemy
shelling of the wagon lines of a Mountain Artillery
Brigade, some vehicles loaded with ammunition caught
fire. Havildar Gurbax Singh, who was commanding a
gun within 30 yards of the place of the incident, took
immediate action by employing his men amidst explod-
ing ammunition and prevented the fire from spreading
and thereby saved his gun, men, ammunition and equip-
ment from damage.

In this action, Havildar Gurbax Singh displayed
courage, initiative and devotion to his duty.

66. 6759456 Havildar Nursing Assistant KUSUM
KUMAR DAS

Army Medical Corps,

Havildar, Nursing Assistant Kusum Kumar Das was
employed during the period 1st November to 16th
December, 1971 as in-charge of nursing duties in the
acute surgical ward of a General Hospital in the Eastern
Sector. No nursing officer was posted in the hospital
at that time and nursing sepoys under him were in-
experienced. Tn spite of all these handicaps, he carried
out his professional duties with a high standard of effi-
ciency and guided his junior staff offectively. Tn addition
to nursing duties, he attended, to the personal comforts of
the battle casualties received in his hospital.

Havildar Nursing Assistant Kusum Kumar Das thus
displayed professional skijl, initiative and devotion to
duty,

67. 4150390 Havildar DIWAN SINGH

Kumaon Regiment.

Havildar Diwan Singh was serving with an Infantry
Battalion in the Eastern Sector during tho operation in
December, 1971. While he was commanding a platoon
in his company during its attack on a Bridge and his
platoon approached within 50 yards of the Bridge, it
came under heavy enemy fire. Undeterred by tho enemy
action, he kept on exhorting his men to the various
enemy bunkers and eliminated many of them. At great
risk to his own safety, he personally led his grenade team
in distroying enemy bunkers,

In this action, Havildar Diwan Singh displayed
courage, leadership and devotion to duty.

68. 6271672 Havildar BAKSHISH SINGH

Signals.

Havildar Bakshish Singh was serving with a Signals
Regiment in the Eastern Sector during the operations
in December, 1971. He was charged with the task of
developing the main cable artery for the advance of a
mountain division into the enemy territory. He performed
this task with untiriimg physical effort and a great deal erf
pluuk and courage. He had to work in areas infested
with the enemy stragglers and unrecovered mines. His
personally working at the cable route, sometimes for 18
hours a day, was a source of great inspiration to his men.

In this task, Havildar Bakshish Singh displayed courage,
initiative and leadership.

69 6588234 Havildar BAMAN CHANDRA MAHA-
PATRA.

. The Intelligence Corps.

Havildar Baman Chandra Mahapatra was serving with
a Mountain Division Intelligence and Field Security
Company in the Eastern Sector during tho operations in
December, 1971. He had> obtained information con-
cerning topography, enemy strength and dispositions
fairly accurately, which was of immense value to the
Division Headquarters in assessing enemy capabilities. He
had to work in areas where enemy saboteurs, agents and
Razakar groups were very active. He carried out his
task with a sense of dedication and in complete disregard
to his personal safety.

In this task, Havildar Baman Chandra Mahapatra dis-
oJayed courage and devotion to duty.

70. 6872884 Hayildar (SKT/Amn)
PITXAI

Army Ordnance Corps,

KRISHNA

Havildar Krishna Pillai was employed with a corps
Ordnance Maintenance Platoon on duties of storekeeper
ammunition in the Eastern Sector durine the operations
in December, 1971. On the 19th December, 1971, while
returning to his unit lines, he heard an explosion In which
five vehicles of captured ammunition were involved.
Havildar Pillai at great personal risk, crawled inside tho
affected area where shells were exploding and debris and
missiles flvine about and removed one body from inside
the (Ire. With the help of other men, he fought the
dreadful fire and evacuated the wounded.

Tn this action, Havildar Krishna Pillai displayed
courage, determination and devotion to duty,

71. 2838433 Company Havildar Major JAI LAI-
(Posthumo

Rajputana Rifles.
Company Havildar Major Jai Lal was serving with
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an Infantry Battalion in the Eastern Sector during the
operations in December, 1971. On the 15th December,
1971, ihe advance of the battalion along the rail axis
to Tangi was held up due to stiff enemy resistance and
accurate firing. Company Havildar Major Jai Lal, along
with two riflemen, charged headlong into the enemy
MMQ bunkers. He killed five enemy soldires and cap-
tured the MMG. In this encounter, he was himself
wounded seriously but he continued to advance with his
platoon for 20 minutes and completely cleared the
objective before he succumbed to his injuries. The
enemy, who was more than 100 strong, fled in panic
leaving behind all his dead and wounded.

In this action, Company Havildar Major Jai Lal dis-
played courage, leadership and devotion to duty.

72. 2944513 Havildar PRAYAG SINGH

Rajput Regiment.

Havildar Prayag Singh was serving with an Infantry
Battalion in the Eastern Sector during the operations in
December, 1971. He was the Section Commander of an
Infantry Company and was tfiven the charge of protection
of a FAUJ, which was holding a Road Block, at DIGHI.
As the Pakistani forces attacked the Road Block, the
FAUJ fell back, Havildar Pravag Singh encouraged his
men to fight hack the enemy on slaught. When one
enemy machine gunner with MMG reached his trench,
he got out of the trench and killed the gunner and
captured the MMG. But for his undaunted courage, the
road block would have been cleared by the enemy, thus
jeopardising the whole operations.

In this action, Havildar Prayag Singh displayed indo-
mitable courage and dsvotion to duty in the best traditions
of the Army,

73. 1138323 Havildar RAM CHANDER

Artillery.

Havildar Ram chander was serving with a Mountain
Regiment during the defensive operations in the Eastern
Sector. He was ordered to engage the enemv which was
defending a railway station, and holding up the advance
of our troops by effective small arms and machine gun
fire from well fortififed and shell-proof bunkers. He
bravely manned his gun and brousht it into action within
close raioge of the enemy. Within u short time, he
destroyed thirteen bunkers and caused considerable
enemy casualties and damage to their weapons. The
enemv was forced to abadon the defences and give up
the fight,

In this action,,' Haviidfer Rarn Chancter! displayed
courage, leadership and devotion to duty,

74. 1028678 Dafadar UTTAM SINGH,

70 Armoured Regiment.

Dafadar Uttam Singh was serving with an Armoured
Regiment in the Fazilka .Sector during the operations in
December 1971. He was c'ommand'ntr a eround missile
detachment. On the morning of the 7th December 1971,
when he came to know about the presence of an enemy
tank near an infantry battalion, he moved his gun detach-
ment and destroyed the enemv tank. T atcr in the day
be engaged two more enemy tanks from pill box'
During this action. <!ome officers and men of his Regiment
suffered ^unities, Disregarding his personal safetv he
earned three wonnrierl officer-,, of h;s regiment out of the
danger zone and thus saved their lives.

In this action, Dafadar Uttam Singh displayed
courage and devotion to duty.

75, 1169602 Havildar (Gunner) MUTHAIAH NAGA-
L1NGAM,

63/45 Air Defence Regiment,

Havildar (Gunner) Muthaiah Nagalingam was serving
wih an Air Defence Regiment in the Western Sector
during the operations in Decevnbev, 1971. His battery
was giving Air Defence Protection to Armoured Brigade
tanks. On the evening of the 14th December, 1971. four
enemv M1G heavily attacked his gun position. He kept
his presence of mind and engage the enemv aircraft and
shot one of them, which was seen burning in the air.

In this operation. Havildar (Gunner) Muthaiah Naga-
lingam displayed courago and professional skill.

76, 1120003, Havildar (Gunner) N. J, GEORGE,

63/45 Air Defence Regiment.

Hav'ldur (Gunner) N. J. George was serving with an
Air Defence Regiment in the Western Sector during the
operations in December, 1971. His gun was giving air
protection to some tnnta of an Armoured Brigade. On
the 4th December, 1971. at about 1230 hours, four
enemv MTG attacked his gun positron, Havildar George
engaged the enemy aircraft and shot down one of them.

In this operation, Havildar (Gunner) N. J. George
displayed courage and devotion to duty,

77, 4238627 Lance Havildar RAM KATHIN PANDEY,
Bihar Regiment.

Lance Havildar Ram Kathin. Pandev was serving with
an Tnfantry Battalion in the AkhaUra Sector during the
operations in December, 1971, On the night of 3rd/4th
December, 1971, he was accompanying his Commanding
Officer with the forward Company during an attack on
a village. He got a splinter injury on his head and began
to bleed profusely. However, he refused to be evacuated
and requested that his wound be bandaged. Inspite of
loss of blood and consequent weakness, he kept on
advancing with his parly till they occupied the objective.

In this action, Lance Havildar Ram Kathin Pandev dis-
nlaved oxemplary courage, determination and devotion to
duty. ;

78, 1563792 Lance Havildar RAM RAO MORE

Engineers.

Lanee Havildar Ram Rao More was with an Engineer
Regiment in the Eastern Sector during the operations in
December. 1971. On the 6th December, 1971. he was
serving as a Section Commander of an engineer platoon
employed in breaching a safe lane in a mine-field. When
the breaching party reached within 100 yards of the
objective, the enemv opened heavy automatic fire. Lance
Havldar Ram Rao More however, continued to advance.
Soon an enemv BMG in u bunker fired at him Un-
imrndful of the grave danger, he went straight at the BMC
.in,t .hot avrt fciilert the enemv behind it. When another
er-emv soldier tripd to onerate the BMG. he killed him
olso. Some equmment and ammunition of the enemy
were also captured.

In this action. Lance Havildar Rum Rao More displayed
courage and devotion to duty.

79, 4442263 Nuik GURBACHAN SINGH

Sikh Light Infantry.
(Ponthnmous)

Nnjlc Giirburftan Rineh was serving with an fnfantry
Batfal-on >„ the Uri Sector during the operations in
December, 1971. On the night of 4<h/5th December
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1971, he was commanding a leading sect'on of a
Company, which was ordered >o capture a snow-bound
feature. During the fierce fighting, he charged a Ma-htne
Gun bunker ot the enemy, wh.ch was interfering with
the assault, with a hand gienade and silenced it. In
the process, he was wounded and was profusely bleed-
ing, yel he went to the rescue of his Company Com-
mander, who hud been hit by a Machine Gun hrust.
While he was recovering his Company Commander, he
himself go the burst of enemy Medium Machine gun
fire and was killed instantaneously.

In this action, Naik Gubachan Singh displayed courage
and determination of a very high order.

80. 6278578 Naik GOPAL SINGH

Signals.

Nark Gopal Singh was serving with an Infantry Brigade
signal company ot a Signal Regiment in the Western
Sector during the operations in December, 1971. Oi
the night oi 3rd/-I th December, 1971, ibe enemy shelled
three paltoon localities of an Infantry Battalion and dis-
rupted our signal line of communication. Naik Gopal
Singh in uLler disregard to his personal safety, went on
check rg the line from pole io pole. He was successful
in restoring speedly the line of communication.

In this action, Naik Gopal Singh displayed determina-
tion and devotion to dtuy.

81. 4336015 Naik LAL BUANGA LUBHA1

2 Assam.

During the operations in 1971, Naik Lal Buanga
Lubhai aa a Section Commander in a company whkh
oo.unied a position in Westerp Sector, successfully
engaged the enemy and killed ssven other ranks. He
was responsible tor hiingmg one enemy de.id 'body, one
Light Machine Gun with six magazines, one rifle and
two hand grenades.

In this action Naik Lal Buanga Lubhai displayed
courage and leadership.

82. 1320293 Naik GOVIND RAMAKANTH CHAN-
DER KAMATH

5 Engineer Regiment.

Naik Govind Ramakanth Chander Kamath was in-
charge of a Breaching party wh ch was detailed to breach
a lane through the enemy minefield a'ong River Basantar
in the Western Sector du:ing the operations in December,
1971. Unmindiul ol heavy artillery fire, he led his partv
in1o th; minefield and continued to bicach the lane till
the tabk was completed. As there was no time for
demarcating the safe lane, he positioned his men on both
sides of the lane Io guide the tanks through. He did
this despite heavy shelling till all the tanks had gone
across.

In this action, Naik Govind Ramakanth Chander
Kamath displayed courage, leadership and devotion to
duty.

83. 1174635 Naik RAM K1SHAN YADAV

Artillery.

On the 8th December 1971, the Wagon Lines of
a light Battalion in support of the attack on Luksham,
came under heavy enemy shelling. One vehicle loaded
with ammum't'On caught fire near Sasanpur. The fire
spread to other vehicles parked nearby as well as to
thatched huts, resulting in the exploding of ammunition.
Naik Ram Kishan Yadav moved from trench to trench

disregarding his personal safety and urged the drivers
to iemove their vehiues, By h s timely action and
mil,alive he sueeeded in saving three vehicle and other
important equipment from certain destruction.

In this action, Naik Ram Kishan Yadav displayed
courage and devotion to duty.

84. 4155986 Naik NARAIN SINGH (Posthumous)
Kumaon Regiment,

Daring the operations in December, 1971, a platoon
of a Battalion ot Kumaon Regiment was ordered to
reinforce Kahrhat one ot the vital link in the Eastern
Sector vvhich was encircled by the enemy and a close
fight was gong on. The leading section of this platoon
under Naik Narain Singh rushed to the scene at top speed.
When he was asked io engage the encircling enemy on
the South, he giabbed the L'ght Machine Gun of the
Section and without wasting any time pushed his section
a he'.id under intense enemy fii e. He kept on firing on
the enemy as he advanced. When he had proceeded for
over 500 yards he was shot at and wounded. Even as
he fell, he kept on firing effectively till he succumbed to
his injuries.

In this action. Naik Narain Singh displayed courage,
leadership and devotion to duty of a high order.

85. 3147611 Naik BAJRANG LAL (Posthumous)
Jat Regiment.

Naik Bajrang Lal was commanding a section of a
battalion ol Jat Regiment during an attack on Bandar
Railway Station in the Eastern Sector. When he was
just about 20 yards from the objective, an enemy Medium
JMa nine Gun opened up from west flank causing heavy
casuVties. He charmed fearlessly leading the platoon
and sileni ed the Medium Mai'hine Gun, but was himself
wounded. Undaunted, he charged on his original
obje live and ITS platoon succeeded in capturing it. In
the process, he died of excessive Weeding.

Tn this action, Naik Ram Singh displayed courage,
leadership and devotion to duty.

86. 2851602 Naik RAM SINGH

Rajputana Rules.

(Posthumous)

Naik Ram Singh was serving as a Medium Machine
Gun Detachment Commander of his Company, during
the operations in the Eas+ern Sector. Due to an enemy
Medium Machine Gun, the advance of the Company was
he'd up near Talutia Railway Station. Naik Ram Singh
i.hai ijej. the enemv Medium Machine Gun position and
continued his advance till he reached the enemy bunker.
He silenced the enemy Medium Machine Gun by
throwing grenade into the bunker. In this process, he
was fatally wounded by an enemy bullet.

In (his action, Naik Ram Singh displayed courage,
determination and devotion to duty of a very high order.

87. 3950128 Naik ROSHAN LAL
Dogra Regiment,

On the 4th December 1971, a Battalion of the Dogra
Regiment was given the task of clearing the enemy from
Railway Bridge North of Madarberc in the Eastern Sector.
When the attack was launched, enemy opened up sudden-
ly from all flanks. An enemy Medium Machine Gun was
inflicting heavy casualties. Naik Roshan Lal was
commanding a section of the platoon which was ordered
to destroy this Medium Machine Gin. He charged the
eicmy firnu his Light Machine Gun 'horn the hip. When
he was 100 yards short of the e^emy bunker he was
h:t by a burst. Despite his injuries, he kept on advancing
till the enemy bunker was neutralised.
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In this action, Naik Roshan Lal displayed courage,
determination Mid leadership.

88, 2553087 Naik MATHAI JACOB MATHEW
Madras Regiment.

On the 16th December 1971, a Battalion of the Madras
Regiment was in contact with the enemy in village
Gilatala in the Eastern Sector, When a company of
Dogras started forming up for attack near thig location,
the enemy brought heavy and accurate artillery fire on
this company causing heavy casualties. Naik Mathai
Jacob Mathew, who was with the battalion of Madras
Regiment, came forward and started dragging the
wounded to the nearby shelters despite heavy enemy fire.
In this process, he lost his left arm due to a §plinter
wound.

In rescuing the wounded personnel of another battalion
at great risk to hit personal safety, Naik Mathai Jacob
Mathew displayed courage, a spirit of commradeship in
the best traditions of the Indian Army.

89. 3145533 Naik BALJIT SINGH {Posthumous)
Jat Regiment.

• On the 6th December 1971, Naik Baljit Singh, along
with his anti tank detachment, was assigned the task
of blocking the road on enemy axis of retreat near
Kandirpur in the Eastern Sector. The retreating enemy
launched a determined attack to clear the road block.
Naik Baljit Singh inflicted heavy casualties on the enemy
with his Light Machine Gun and prevented the eaemy
from clearing the road block. In this process, he was
fatally injured,

In this action, Naik Baljit Singh displayed courage and
determination.

90. 7044870 Naik RAJPAL SINGH
Corps of Electrical and Mechanical Engineers.

Naik Rajpal Singh volunteered to recover tanks during
defensive operations in the Hilli Sector during the
operations in December, 1971. He completed the re-
covery of two tanks in front of the enemy, amidst
continuous shelling and small arms fire. But for this
prompt and speedy action in the face of heavy and
effective fire, the tanks would have been destroyed by
the enemy.

In this act, Naik Rajpal Singh displayed courage,
determination and devotion to duty.

91. 1518753 Naik BABAN CHAWAN {Posthumous)
Engineers.

Na,ik Baban ChaWan was commanding a Breaching
Party for making safe lanes in Naushera Sector during
the operations in 1971. He completed the task of
making the safe lanes at a number of places. On the
5 th December 1971, ho carried out skillful and swift
defusing charges put by enemy agents on a culvert on
Road Rajauri-Thanamandi. Later, on the 20th December
1971, he was killed in a mine accident when breaching
an infantry safe lane in a captured locality.

Naik Baban Chawan displayed courage, leadership and
devotion to duty.

92. 4240236 Lance Naik RAM CHANDER PANDEY
Bihar Regiment.

On the night of J5th/16th December 1971, Lance
Naik Ram Chander Pandey was a Section Commander
during a company attack on enemy position at Wanjal
in the Eastern Sector. When his section was held up
by heavy enemy machine gun fire, he crawled forward
and silenced the gun post by lobbing a hand grenade.

In this action, Lance Naik Ram Chander Pandey dis-
played courage, leadership and devotion to duty.

93. 4339957 Lance Naik SANGTHANGA LUSHAI
Assam Regiment.

On the ntght of 7th/8th December 1971, L*nce Naik
Sangthanga Lushai was a member of a reconnaissance
patrol deep inside enemy localities In tho Eastern Sector.
When the patrol was returning after successfully com-
pleting the task, it strayed into a minefield. Patrol leader
and one other rank got injured while negotiating the
mine field. Lance Naik Lushai also suffered splinter
injuries on his facie, leg and arms. Unmindful of his
own injuries and with utter disregard to his own safety,
he successfully extricated the patrol leader and the other
rank from the minefield and arranged their evacuation
thus saving valuable lives of his comrades.

In this act, Lance Naik Sangtbanga Lushai displayed
courage and determination.

94. 9405856 Lance Naik GURDAS RAI

11, Gorkha Rifles.

Lance Naik Gurdas Rai was detailed to a commando
group of a special patrol which was given the task of
destroying a Medium Machine Gun during defensive
operations in the Eastern Sector. At a distance of about
100 yards from the enemy bunker! the patrol leader
halted the patrol to avoid detection and himself moved
ahead accompanied only by Lunce Naik Rai. At this
stage, they realised that another enemy Light Machine
Gun was also firing from a bunker adjacent to the
Medium Machine Gun bunker and further progress was
not possible unless tho Light Machine Gum was silenced.
Lance Naik Rai crawled forward and silenced the Light
Machine Gun by throwing a hand grenade. In this
process, the patrol leader was wounded seriously by an
enemy grenade. Lanco Naik Gurdas Rai came to help
the patrol leader immediately and rescued him safely
to the commando base.

Lance Naik Gurdas Rai displayed cool courage, solid
determination, utter disregard to his personal safety and
a. deep sense of comradeship in helping back his
wounded patrol leader.

95. 1341568 Lanco Naik RAMAN

4 Engineer Regiment,

On the 13th December 1971, Lance Naik Raman was
engaged along, with his company, in clearing the passage-
way for five steamer launchers at Brahman Baria in the
Eastern Sector, Unmindful of swift current and intense

'cold, he remained in water continuously for sixteen
hours, diving repeatedly to remove large boulders from
under water to increase the depth of tho navigational
passageway required for the motor launchers.

In this operation, Lancfe Naik Raman displayed
courage, determination and devotion to duty.

96. 4158281 Lance Naik UMED SINGH (Posthmous)

14 Kumaon Regiment.

Lance Naik Umed Singh was the Section Second-in-
Command of a Section of a Platoon of a. battalion of
Kumaon Regiment which was orderd to capture a post
in the Nilakai feature during defensive operations in
Eastern Sector. During the assault, his section was
pinned down due to heavy shelling and automatic fire,
but he kept the enemy engaged by his Light Machine
Gun fire. When his gunner, manning th© Light Machine
Gun, was mortally wounded, ho himself crawled to the
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gun and started firing on the enemy.. Although wounded
in the arm by a bullet, he continued firing on the enemy
till an automatic burst from the enemy tilled him on
the spot.

In this action, Lance Naik Umed Singh displayed
exemplary courage and determination.

97. 1526465 Lance Naik SAMBHAJI BHOSLE
Engineers.

On the night of 13th/14th December 1971, 9 Para
Commandos was given the task of liquidating enemy
guns located at Mandhole in the Poonch Sector in the
Western Sector. Lance Naik Sambhaji Bhosle, along
with an other Rank, boldly assaulted the enemy gun
position, pursued the enemy beyond the guns, and in
hand to hand fight killed three enemy personnel. Con-
tinuing the assault, he destroyed another 122 mm enemy
gun and blew up an enemy ammunition dump.

In this action, Lance Naik Sambhaji Bhosle displayed
courage and determination.

98. 3951963 Lance Naik RAPHO RAM Dogra Regi-
ment.

On the night of 14th,/ 15th December 1971, Lance
Naik Rapho Ram was incharge of a Stretcher Squad with
a company of a battalion of the Dogra Regiment.
During the attack, the Company suffered heavy casualties
due to enemv minefield and automatic and small arms
fire. Lance Naik Rapho Ram, unmindful of his personal
safety, went inside the minefield and started evacuating
the casualties, under enemy shelling. While bringing a
casualty through the minefield, he stepped over an anti-
personnel mine and his foot was blown off.

In this action, Lance _Naik Rapho Ram displayed
courage and devotion to duty of a high order.

99. 6610254 Lance Naik (Dvr MT) SURESH PAL
Army Service Corps.

On the 17th December 1971, an infantry battalion was
under heavy pressure from the enemy in the Shakargarh
Sector. Lance Naik Suresh Pal was ordered to deliver
mines to this Battalion, As he was taking mines in his
vehicle, he came under heavy air attack and was seriously
wounded, Realizing the urgency of his mission, he con-
tinued to drive his vehicle unmindful of his own injuries
till the vehicle received another d;rect hit and was des-
troyed.

In this action, Lance Naik Suresh Pal displayed exem-
plary courage and devotion to duty.

100. 2963472 Sepoy MAQSOOD KHAN Rajput Regi-
ment.

On the night of 13th/14th December 1971, Sepoy
Maqsood Khan was with a Company of a Battalion of
the Rajput Regiment which attacked an enemy position
in the Fazilka Sector. As the attack was pressed, enemy
light machine gun from the flanks started inflicting heavy
casualties on own troops. Sepoy Maqsood Khan showed
exemplary courage by assaulting the light machine gun
post and killing the occupants of the post; he snatched
the light machine gun thus facilitating the attack of the
Company.

In this action, Sepoy Maqsood Khan displayed com-
mendable courage and devotion to duty.

101. 3967854 Sepoy ANGAT RAM Dogra Regiment.

(Posthumous)

On the night of lOth/llth December, 1971, a Company
of a Battalion of the Dogra Regiment attacked an enemy
position in the Ferozepur Sector. After gaining a foot-

hold, the Company came under heavy enemy medium
machine gun and small arms fire. Sepoy Angat Ram,
with another Sepoy, went with his Company Commandei
to silence the medium machine gun. As he crawled
forward, he was hit on the left shoulder but continued
to crawl in utter disregard to personal safety and was
successful in lobbying a grenade and destroying the
medium machine gun. In doing so, he was hit again and
died on the spot. Due to his brave action, the Company
was able to occupy the objective.

In this aoTiion, Sepoy Angat Ram displayed exem-
plary courage, determination and devotion to duty.

102. 2451285. Sepoy CHAMEL SINGH Punjab
Regiment.

During the operations in December, 1971, as part of
our defensive operation, a Company of a battalion of the
Punjab Regiment attacked an enemy position in Agartala
Sector. Due to heavy enemy fire, the attack was held
up near the objective. Sepoy Chamel Singh rushed to
the first enemy bunker, caught the barrel of the light
machine gun, snatched it out and lobbed a grenade into
the bunker killing all the occupants.

In this brave action, Bepoy Chamel Singh displayed
commendable courage, great presence of mind and divo-
tion to duty.

103. 3161165 Sepoy UDMI RAM Jat Regiment.

During the operations in December, 1971, the Jat
Regiment was occupying a defended area during defen-
sive operations in the Eastern Sector. Sepoy Udmi Ram
was with a Section which was out of communication and
isolated. He was on sentry duty when he saw fewer
persons approaching his position. When one of the enemy
soldiers was close enough, he pounced on him and
snatched his light machine gun and forced him to sur-
render with his three civilian guides. After another
fifteen minutes, he observed large numbers of the enemy
approaching his position. He signalled the Section to
stand to when the enemy was well within killing range;
the Section opened concentrated fire which resulted in
another ten enemy soldiers surrendering to them with
weapons.

In this action, Sepoy Udmi Ram displayed commend-
able courage and presence of mind.

104. 3960184 Sepoy RAM CHAND Dogra Regiment.

On the 11th December 1971, a Company of a Battalion
of the Dogra Regiment attacked an enemy position in
Khulna Sector, The assault came undsr heavy enemy
shelling and small arms fire. One light machine gun
of the enemy was interfering with the assault to a groat
extent and had already caused a number of casualties.
Sepoy Ram Chand, who was Light Machine Gun No. 1
of the Platoon of the assaulting Company, charged for-
ward with his LMG completely disregarding his personal
safety and silenced the enemy position and in the process
sustained serious injuries.

In this action, Sepoy Ram Chand displayed commenda-
ble courage, determination and devotion to duty.

105. 13911001 Sepoy/Nursing Assistant RAM
CHAND Army Medical Corps.

On the 16th December 1971, a Battalion of the Dogra
Regiment was given the task of attacking and clearing
the enemy defences in Khulna Sector. The Battalion
captured the objective but suffered heavy casualties. As
the enemy shelling was going on, Sep/Nursing Assistant
Ram Chand was detailed with his party to render first
aid to the wounded and evacuate them. He moved
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under heavy shelling irom one wounded to another in
the batUe area rendering first aid and cheering them.
Due io his timely and courageous action, lives of many
wounded soldiers were saved.

In this action, Sep/Nursing Assistant Ram Chand dis-
played courage and devotion to duty,

106. 13831396 Sepoy Driver (MT) NARAYAN
S0NJ1 KAKULTE Army Service Corps.

Sepoy Driver Narayan Sonji Kakulte wag detailed to
bring deience stores during the operations in Khalsihat
in ihe Eastern Sector in December 1971. When heavy
enemy shelling was on. Sepoy Driver Narayan Sonji
Kakulte volunteered to carry defence stores to the for-
ward localities. During his second trip his vehicle bog-
ged down but despite heavy gun shelling he recovered
the vehicle and proceeded to his destination. The leading
vehicle got a d'rect hit and was blown off. Inspitc of
this, he took his vehicle to the desired place and delivered
the stores. He subsequently volunteered to go and
search for the body of ihe dead comrade, which he re-
covered undsr intense enemy shelling.

In this action, Sepoy Driver Narayan Sonji Kakulte
displayed courage and devotion to duty.

107. ] 526174 Sapper BABURAO PATIL Engineers

During the operations in 1971, Sapper Baburao Patil
was with an Engineer Task Force providing close support
to a Battalion ot the Punjab Regiment in Khulna Sector.
On the night of llth/12th December 1971, tho advance
of the Battalion was held up due to a bridge having
been blown up by the retreating enemy. This bridge
was also covered by enemy small arms fire. Sapper
Baburao Patil, with three other Sappers, was ordered
to find out the exact damage to the bridge. Under in-
tense small arms fire and shelling by the enemy, Sapper
Baburao Patil crawled towards (he bridge. About 50
yards Irom the bridge, when one of his comrades was
hit and fatally wounded, ho asked the remaining Sappers
to take position where they were and himself continued
crawling towards the bridge. He thus succeeded in obtain-
ing ihe required information.

In this action, Sapper Baburao Patil displayed courage,
leadership and devotion to duty.

108. 2754589 Sepoy JANU AJGEKAR Maratha Light
Infantry. ^ u ^

On the 13th December 1971, a company of a Battalion
of the Maratha Light Infantry was ordered to firm in
within 50 meters of an enemy position in Khulna Sector.
While the company was digging in, one enemy light
machine gun effectively opened fire causing two casualties
in the right platoon of the company. The enemy light
machine gun was making it impossible for own troops
to continue working. Sepoy Janu Ajgckar volunteered
and crawled under covering fire to the enemy bunker
and lobbed two gramides therein, killing two enemy
personnel and silencing the machine gun. His courageous
act saved the company from suffering more casualties.

In this action. Sepoy Janu Ajgekar displayed courage
and devotion to duty.

109. 1039153 Sowar DAULAT SINGH 7th Cavalry.

(Posthumous:)

On the 4th December 1971, Sowar Daulat Singh was
ordered to drive his armoured fighting vehicle through
a heavily fortified enemy defensive complex in the Eastern
Sector. With utter disregard to his personal safety, he

drove h<s vehicle skilfully avoiding the enemy minefield
belt, shelling and anti-tank gun lire. Meanwhile, another
armoured fighting vehicle of the same squadron was hit
and Sowar Daulat Singh helped in evacuating its crew
to safety endangering his own life. On his way back
his own armoured fighting vehicle was also hit by two
anti-tank mines and he was killed on the spot.

In this action, Sowar Daulat Singh displayed exem-
plary courage and devotion to duty.

110. 7070418 Craftsman/Vehicle Mechanic LAZER
NADAR THOBfAS Electrical and Mechanical
Engineers,

Craftsman/Vehicle Mechanic Lazer Nadar Thobias
was a member of an Advance Workshop detachment pro-
viding Electrical Mechanical Engineer cover to a Battalion
of Army Service Corps in the Bogra Sector, He worked
nearly sixteen to eighteen hours a day so as to make
each and every vehicle available with least delay and
was always willing to accept duty cheerfully. In his
work, he showed great enthusiasm and keenness to under-
take repairs at all hours at any place. It was because
of the enthusiasm and inspiring example of Craftsman/
Vehicle Mechanic Lazer Nadar Thobias that Advance
Workshop detachment was able to discharge its work
with commendable speed and efficiency to ensure quick
moves of advancing columns.

Craftsman/Vehicle Mechanic Lazer Nadar Thobias dis-
played courage, initiative and devotion to duty.

111. 2459989 Sepoy MILAP CHAND Punjab Regi-
ment.

Sepoy Milap Chand was a member of a patrol party
in the Fcrozepore Sector. The enemy io platoon strength
infiltrated in own territory to provide flank protection to
capture a feature. Our patrol got behind the enemy
platoon which was in a defensive position, Inspite of the
enemy medium machine gun fire, he, in utter disregard
to personal safety, fixed his bayonet and charged the
enemy. He was successful in catchipg an enemy medium
machine gunner. This completely surprised the enemy
and they surrendered to the patrol.

In this action, Sepoy Milap Chand displayed courage
and devotion to duty.

112. 2863656 Sepoy RAM PAL Rajputana Rifles.

Craftsman/Vehicle Mechanic Lazer Nadar Thobias dis-
fend'sd locality occupied by a company of a Battalion of
the Rajputana Rifles in Mendhar Sector was subjected to
an attack by the Pakistani forces and the enemy was
successful in overrunning a part of the defended locality.
The defences were immediately rallied by the company
commander and Sepoy Ram Pal took position with his
LMG and brought down intense fire on the enemy.
The enemy brought in two light machine guns and one
medium machine gun and directed the fire against him,
but he thrice changed his position and kept on delivering
a heavy volume of fire on the enemy and thus repulsed
the attack.

In this action, Sepoy Ram Pal displayed courage and
devotion to duty of a high order.

113. 1280853 Gunner (GD) RAMA MURTT Artil-
lery.

Gunner (GD) Rama Murti was with a battery deploy-
ed in the Poonch Sector for direct engagement of enemy
bunkers at short range. On the 9th December 1971, he
was given the task of destroying five enemy pill boxes
and bunkers which if not destroyed would have interfered
with the progress of an attack planned for the same night.
The task involved sitting the guns in hastily prepared
positions well within the range of enemy light machine
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guns and mortars. As soon as Gunner Rama Murtl
opened fire, enemy brought down effective automatic
machine gun, artillery and Mortar fire on his gun em-
placement. Inspite of the heavy odds and in complete
disregard to his personal safety, he stuck to his post until
he successfully destroyed all the five enemy pill boxes.

Jn this action, Gunner Rama Murti displayed courage
and devotion to duty,

114. 5237629 Rifleman DEO BAHADUR CHHETRI
273 Battalion, Border Security Force.

Shri Dhan Bahadur Subba, Commandant or a Battalion
of the Gorkha Rifles was to attack a post in the Kargil
Sector which dominated the main highway. Without
capturinc this enemy post further operations were not
possible. Three attempts made earlier to capture this
post had failed. Rifleman Deo Bahadur Chhetri was
leading the company assault along a narrow path. As
his section was nearing the objective, it came under intense
and effective enemy medium machine gun fire which held
up the attack. He dashed forward to destroy the enemy
medium machine gun post but was badly wounded. Un-
dettered, he continued to crawl and was successful in
silencing the enemy medium machine gun by lobbing
a grenade. The company could thus carry on with the
advance.

In this action, Rifleman Deo Bahadur Chhetri dis-
played courage and devotion to duty.

115. 4159154 Sepoy SAMAI SINGH Kumaon Regi-
ment.

On the 5th December 1971, Sepoy Samai Singh was
a member of a party which was given the task of raiding
an enemy position in Suchctgarh Sector. As the party
approached the position, a grenade was hurled at Sepoy
Samai Singh Causing severe wound on his right thigh.
Undaunted, he rushed forward to the enemy bunker and
lobbed a grenade through the loop hole. As he moved
into ihe post two enemv soldiers rushed at h>m. He
stepped back, and then charged the attackers and bayo-
neted both of them. He killed 3 more enemy soldiers
during the raid although he was himself injured in the
nrocess. ,' IT'1* |̂

In this action, Sepoy Samai Singh displayed exemplary
courage and devotion to duty.

116. 4153407 Sepoy JAGAT SINGH Kumaon Regi-
ment. (Posthumous)

The Pakistani forces, after their unsuccessful attack in
Chhamb Sector had left small parties to ambush our
troops. Sepoy Jagat Singh was part of the force carrying
out combing operation. While carrying out the task he
was fired at by an enemy light machine gun and was
wounded. Despite his wounds, he assaulted the enemy
light machine gun post, lobbed grenades at it and killed
its occupants. Soon after, Sepoy Jagat Singh succumbed
to his wounds.

Tn this action. Sepoy Jagat Singh displayed commend-
able courage, determination and devotion to duty.

117. 4243447 Sepoy PRABHUDAN HEMBROM
Bihar Regiment. (Posthumous)

Sepov Prabhudan Hembrom was forming a part of
the force, company strong, given the task to capture an
imporlant and well fortified position in Mymensingh in
the Eastern Sector during the operations in December
1971. After having successfully completed, the task his
rjlafoon was reorganizing on the objective when the enemv
made a bid to recapture the objective. Sepoy Prabhudan
Hembrom brought down effective fire on the advancing
enemy, in the process exposing himself. He was hit at

close range by a medium machine gun burst sus-
taining severe injuries. Undaunted, he crawled upto the
enemy medium machine gun and destroyed it by bursting
a grenade. Shortly after this action he succumbed to
his wound.

In this action, Sepoy Prabhudan Hembrom displayed
courage and determination.

118. Shri DHAN BAHADUR SUBBA Commandant,
73 Battalion, Border Security Force.

Shri Dhan Bahadur Subba, Commandant of a Battalion
of the Border Security Force, was given the task of ad-
vancing independently along the axis ATWART—THA-
KURGAON without any artillery support for his two
companies during the operations in 1971. After the
capture of Birganj he was allotted the task of advancing
again independently towards Biral. He carried out these
tasks expeditiously with commendable speed, clearing
many enemy pockels including a 222 strong enemy de-
tachment at Balaidangi, and made it possible for the
Regular Army formations to concentrate their attention
on the main axis.

During these operations, Shri Dhan Bahadur Subba
displayed courage, determination and leadership,

119'. Shri JOGINDER SINGH SIDHU Deputy Com-
mandint, 77 Battalion, Border Security Force.

Shri Joginder Singh Sidhu was commanding a company
of a Battalion of Border Security Force when, on the
night of 12th/13th November 1971, his company was
subjected to heavy fire from, an enemy post at Khanpur.
He immediately formed up his company, though under
heavy enemy shelling, and charged on the enemy post.
Under his gallant leadership, his company engaged the
enemy in close fighting and succeeded in clearing thirteen
well built and dug in bunkers and in capturing the enemy
post.

In this action, Shri Joginder Singh Sidhu displayed
courage, leadership and devotion to duty.

120. No 60844009 Sub Inspector GOPAL SINGH 86
Battalion, Border Security Force.

(Posthumous)

On the 12th December 1971, a Battalion of Border
Security Force was allotted the task of clearing in Broad
day light a strongly held enemy pocket in Haripur-Beli-
para ara on the Dawki-Sylhet axis. The attack was
launched at 1540 hours. On account of intense and
accurate enemy fire, two platoons of the attacking com-
pany were pinned down about 200 yards from the enemy.
At this juncture, Sub Inspector Gopal Singh, along with
his platoon, dashed forward and struck terror in the hearts
of the enemy. He came under the fire of enemy medium
mortar gun, but continued his advance undaunted. A
shower of bullets hit him as he was rushing forward and
he fell dead on the spot. His courageous dash had, how-
ever, already given momentum to the attack and the
enemy fled from the position which was over-run by his
company.

In this action, Sub Inspector Gopal Singh displayed
courage, determination and leadership,

121. No, 49310004 Sub Inspector IQBAL SINGH 31
Battalion, Border Security Force.

(Posthumous)

Sub Inspector Iqbal Singh was Platoon Commander of
one of the platoons detailed for capturing the enemy post
at Raja Mohtam in Mamdot area, which had been
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occupied by the enemy during the operations in Decem-
ber 1971. Despite heavy enemy machine gun flro, he
led his men through heavily mined and barbed wire
obstacle area, towards the objective with determination
to capture the post, He was fired upon from all direc-
tions, but undaunted he charged the enemy and inflicted
heavy casualties. In hand to han6 fight, he personally
captured an enemy soldier. The charge made by his
company completely demoralised the enemy who aban-
doned the picket leaving behind large quantities of arms
and ammunition. On the 10th December 1971, the
enemy made another attempt to recapture the post. There
was heavy enemy shelling and machine gun fire. Sub
Inspecor Iqbal Singh, whose platoon was defending the
post, went from bunker to bunker, completely disregard-
ing his own safety, to boost up the morale of his men
in order to repulse the enemy attack. In this process,
he was fatally wounded by an enemy shell and later suc-
cumbed to his injuries.

In this action, Sub Inspector Iqbal Singh displayed
courage, determination and devotion to duty.

122. No. 667770423 Head Constable DEBI SINGH
77 Battalion, Border Security Force.

Head Constable Debi Singh was Section Commander
of a platoon of Border Security Force during an attack
on enemy post at Khanpur during the operations in 1971.
Under his brave leadership, his section advanced from
bunker to bunker, under heavy enemy fire, and chased
the enemy out after heavy fighting. While engaging the
enemy in the last bunker, a bullet hit him on his right leg.
Disregarding his injury, he continued to guide the attack
encouraging his men and refused to be evacuated till the
objective had been captured. He could be evacuated only
when he became unconscious due to excessive bleeding.

In this action. Head Constable Debi Singh displayed
courage, leadership and devotion to duty.

123. No. 66006559 Head Constable SULTAN SINGH
103 Battalion, Border Security Force,

During the operations in 1971, the Medium Machine
Gun detachment of a battalion of Border Security Force
under the command of Head Constable Sultan Singh was
allotted the task of defending an Observation Post which
was being shelled heavily by the enemy. As a result of
heavy shelling, the Post building was completely des-
troyed. Head Constable Sultan Singh, with his detach-
ment, stayed in the area which was being heavily shelled
and held the area till the enemy shelling ceased.

In this action. Head Constable Sultan Singh displayed
courage, determination and devotion to duty of a very
high order,

124. No. 713100120 Constable RAM SINGH, 31
Battalion, Border Security Force.

(Posthumous)

Constable Ram Singh was one of the riflemen of a
platoon of the Border Security Force which was allotted
the task of capturing the Raja Mohtam picket in Mamdot
area on the night of 6th/7th December, 1971. Despite
heavy enemy shelling and machine gun fire, the platoon
moved to the farming place and launched the attack. In
this attack, Constable Ram Singh received bullet injuries.
Despite his injuries, and in spite of heavy and accurate
enemy fire. Constable Ram Singh crawled through heavi-
ly mined and barbed wire obstacle area and charged on
the enemy. He inflicted several casualties and captured
an enemy machine gun, killing the enemy Sepoy man-
ning it. Later he succumbed to his injuries,

In this action, Constable Ram Singh displayed courage,
determination and devotion to duty,

125. JC 2291 Naib Subedar ABDUL GANI BAXI,
Jammu & Kashmir Militia,

On the night of 8th/9th December, 1971, Naib Sube-
dar Abdul Gani Baxi was detailed with his platoon to raid
and destroy an enemy post in Kalal Sector in Jammu
and Kashmir. The enemy used to occupy this post at
night and harass our pickets with Light Machine Gun
and small arms fire. Naib Subedar Abdul Gani BaxI
with his platoon, stealthily approached the enemy posi-
tion and was detected bv the enemy only when he was
100 yards away. When the enemy opened fire, he
ordered his platoon to storm the post. He himself led
the charge firing from his sten-gun. The enemy was
completely unnerved and fled. The enemy post was
destroyed and, in addition, while returning to own de-
fended position, also set fire to three houses from which
the enemy used to snipe at our patrols during day time.

In this action, Naib Subedar Abdul Gani Baxi displayed
exemplary courage and initiative.

126. No. 68158006 Jemadar JAGMEHAR SINGH,
Central Reserve Police Force.

Jemadar Jagmehar Singh was commanding a vulnerable
post in Narainpur Sector in Jammu and Kashmir.
Throughout the period of operations in December, 1971,
he displayed extra-ordinary courage and leadership. It
was due to his inspiring leadership that his men at the
post bravely faced enemv shelling, straffing and small
arms fire and withstood threats to this highly vulnerable
post hardly 400 yards from the International Border,

127. No. 65016144 Constable DAVID VARGHESE,
Central Reserve Police Force,

On the 5th December, 1971. Constable David Varghese
was detailed to go to a Platoon at the Ammunition Point
at Samba to deliver a message, A rocket attack by
enemv aircraft on the Ammunition Depot caused a fire
in the immediate vicinity of this vital installation. Cons-
table David Varchese, Instinctively appreciating the gra-
vity of the situation, ran to the scene of the fire ahead
of every one and started putting off the rapidly spreading
fire without the least concern about his personal safety.
He displayed commendable courage and initiative which
helped to save the ammunition point from destruction by
fire,

A. MITRA,

Secretary to the President.

CABINET SECRETARTAT
(Department of Personnel and Administrative Reforms)

New Delhi, the 29th Juno 1974
RULES

No. 11013/I/74-Eatt.(E).—The rules for a competitive
examination to be held by the Union Public Service Commis-
sion m 1975 for the purpose for filling vacancies in Grade IV
of the following Services are published for general Informa-
tion :—

(i) The Indian Economic Service, and
(ii) The Indian Statistical Service,

2. The number of vacancies to be filled on the results of
tne examination will be specified in the Notice issued bv the
Commission. Reservation will be made for candidates belong-
ing to the Scheduled Castes and the Scheduled Tribes in res-
pect of vacancies as may be fixed by the Government,

Scheduled Castes/Tribes mean any of the Castes/Tribes
mentioned in the Constitution (Scheduled Castci) Order
1950, the Constitution (Scheduled C«ste«) (Part C States)
Order, 1951, the Constitution (Scheduled Tribes) Order
J95O, the Constitution (Scheduled Caste*) (Part C States)
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Oid.-r 1951, as amended by the Scheduled Castes and Sche-
duled Tribes 1 is'ts (Modification) Order, 1956 road with the
Bonibuy Reorganisation Ayt, l'*60 and the Punjab Reorgani-
satio i Act, 1466; the Constitution (Jammu and Kashmir)
Order, 1962, (he Constitution (Dadra and Nagar Haveli
Scheduled Castes Ordcrc, 1956. the Constitution (Andaman
und Nicnhar Islands,) Scheduled Tribes Order, 1959, Ihe
Consliimion (Dadra and Nagar Haveli) Scheduled Castes
Order, 1962, the Constitution (Dadra and Nagar Haveli)
Scheduled Tribes Order, 1962. the Constitution (Pondicherry).
Scheduled Castes Order. ]964, the Constitution (Scheduled
Tribes) (Uttar Pradesh) Order, 1967, the Constitution (Goa,
Daman and Diu) Scheduled Castes Order 1968, the Constitu-
tion (Goa, Daman and Diu) Scheduled Tribes Order, 1968
and the Constitution (Nagaland) Scheduled Tribes Order,
1970.

3. The examination will be conducted by the Union Public
Service Commission in the manner prescribed in Appendix I[
to these rules.

The dates on which and the places at which the examina-
tion will be held shall be fixed by the Commission.

4, A candidate must be cither:—

(a) a citizen of India, or

(b) a subject of Sikkim, or

(c) a subject of Nepal, or

(d) a subject of Bhutan, or

(e) a Tibetan refugee who came over to India, before
the 1st January, 1962, with, the intention of per-
manently settling in India, or

(f) a person of Indian origin who has migrated from
Pakistan, Burma. Sri Lanka (formerly known as
Ceylon) and East African countries of Kenya,
Uganda and the United Republic of Tanzania (for-
merly Tanganyika and Zanzibar) with the intention
of permanently settling in India.

Provided that a candidate belonging to categories (el,
(d), (e) and (f) above shall be a person in whose
favour a certificate of eligibility has been issued by
the Government of Jndia.

A candidate in whose case a certificate of eligibility is
necessary may be admitted to the examination and he may
also provisionally be appointed subject to the necessary
certificate being given to him by the Government,

5. (a) A candidate for admission to this examination must
have attained the age of 21 years and must not have attained
the age of 26 years on 1st January, 1975 i.e., he must have
been born not earlier than 2nd January, 1949, and not later
than 1st January, 1954.

(h> The upper age limit prescribed above will be relax-
uble :—

(i) up to a maximum of five years if a candidate be-
longs to a Scheduled Caste or a Scheduled Tribe;

(ii) up to a maximum of three years if a candidate is
a honu fide displaced person from erstwhile East
Pakistan and had migrated ro India on or after 1st
January, 1964 but before 25th March, 1971;

(iii) up to a maximum of eight years if a candidate
belongs to a Scheduled Castes or a Scheduled Tribe
and is also a bomi fide displaced person from
erstwhile East Pakistan and had migrated to Tndia
on or after 1st January, 1964 but before 25th
March, 1971;

(iv) up to a maximum of three years if a candidate is a
resident of the Union Territory of Pondicherry and
has received education through the. medium of
French at some stage;

(v) up to a maxinrim of three years if a candidate is a
harm fide repatriate of Tndian origin from Sri Lanka
(formerly known as Ceylon) and has migrated to
India o,i or after 1st November, 1964 under the
Jndo-Ceylon Agreement of October, 1964:

(vi) up to a maximum of eight years if a candidate
belongs to a Scheduled Caste or a Scheduled Tribe
and is also a bona fide repatriate of Indian origin
from Sri Lanka (formerly known as Ceylon) .ind
has migrated to Tndia on or after Ist November.
1964, under the Indo-Ccylon Agreement of
October, 1964;

(vii) up to a maximum of three years if a candidate is a
resident of the Union Territory of Goa, Daman ind
Dlu;

(viii) up to a maximum of three years if a candidate is
of Indian origin and has migrated from Kenya,
Uganda and the United Republic of Tanzania
(formerly Tanganyika and Zanzibar);

(ix) up to a maximum of three years if candidate is a
bona fide repatriate of Indian origin from Burma
and has migrated to India on or after 1st June,
1963;

(x) up to a maximum of eight years if a candidate
belongs to a Scheduled Caste or a Scheduled Tribe
and is also a bona fide repatriate of Indian origin
from Burma and has' migrated to India on or after
1st June, 1963; I

(xi) up to a maximum of three years in the case of
Defence Services personnel disabled in operations
during hostilities with any foreign country or in a
disturbed area, and released as a consequence there-
of;

(xii) up to a maximum of eight years in the case of
Defence Services personnel disabled in operations
during hostilities with any foreign country or In a
disturbed area, and released as a consequence there-
of, who belong to the Scheduled Castes or the Sche-
duled Tribes;

(xiii) up to a maximum of three years in the case of
Border Security Force personnel disabled in opera-
tions durinft lndo-Pak hostilities of 1971. and
released as a consequence thereof; and

(xiv) up to a maximum of eight years in the case ot
Border Security Force personnel disabled in opera-
tions during lndo-Pak hostilities of 1971. and
released as a consequence thereof who belong to
the Scheduled Castes or the Scheduled Tribes.

SAVE AS PROVIDED ABOVE THE AGF LIMITS
PRESCRIBED CAN IN NO CASE BE RELAXED.

6. (a) A candidate for the Indian Economic Service must
have obtained a degree with Economics or Statistics as a sub-
ject from any of the Universities enumerated in Appendix I,

(b) A candidate for the Indian Statistical Service must have
obtained a degree with Statistics or Mathematics' or Economics
as a subject from any of the Universities enumerated in
Appendix f or possess any of the qualifications mentioned in
Appendix I-A.

NOTE I.—A candidate who has appeared at an examination
the, passing of which would render him eligible to appear at
this examination but has not been informed of the result may
apply for admission to the examination. A candidate who
intends1 to appear at such a qualifying examination may also
opp'y provided the qualifying examination is completed before
the commencement of this examination. Such candidates will
be admitted to the examination, if otherwise eligible, but the
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admission would be deemed to be provisional and subject to
cancellation if they do not produce proof of having passed the
examination, as soon as possible, and in any case not later
than two months after the commencement of this examination.

NOTE H.—In exceptional cases the Union Public Service
Commission may treat a candidate, who has not any of the
foregoing qualifications, as a qualified candidate provided that
he has passed examinations conducted by other institutions,
the standard of which in the opinion of the Commission,
justifies his admission to the examination.

NOTE III—A candidate who is otherwise qualified but who
has taken a degree from a foreign university which is not
included in Appendix I may also apply to the Commission
and may be ndmitted to the examination at the discretion of
ihe Commission,

7. Candidates must pay the fee prescribed in Annexure I to
the Commission's Notice.

8. A candidate already in Government Service, whether In
a permanent or a temporary capacity or as a work-charged
employee other than a casual or daily rated employee, must
obtain prior permission of the Head of the Department to
appear for the Examination.

9. The decision of the Commission as to the eligibility or
otherwise of a candidate for admission to the examination
shall be final.

10. No candidate will be admitted to the examination unless
he holds a certificate of admission from the Commission.

11. A candidate who is or has been declared by the Commis-
sion to be guilty of—

(i) obtaining support for his candidature by any means,
or

(ii) impersonating, or

(iii) procuring impersonation by any person, or

(iv) submitting fabricating documents or documents which
have been tampered with, or

(v) making statements which are incorrect or faltro, or
suppressing material information, or

(vi) resorting to any other irreRular or improper means In
connection with his candidature for the examination,
or

(vii) using unfair means in the examination hall, or

(viii) misbehaving in (he examinaton hall, or

(xi) attempting to commit or, as the case may be, abet-
ting the commission of all or any of the acts specified
in the foregoinn clauses,

may, in addition to rendering himself liable to criminal pro-
secution, be liable—

(a) to be disqualified by the Commission from the exami-
nation for which he is a candidate; or

(b) to be debarred either permanently or for a specified
period—.

(i) by the Commission, from any examination or
selection held by them;

(ii) by the Central Government, from any employ-
ment under them; and

(c) if he is already in service under Government, to dis-
ciplinary action under the appropriate rules.

12. Candidates who obtain such minimum qualifying marks
in the written examination as may be fixed by the Commission
in their discretion shall be summoned by them for viva VOW.

13. After the examination, the candidates will be arranged
by the Commission in the order of merit as disclosed by the
tt£grcgate marks finally awarded to each candidate and in
that order so many candidates as are found by the Commis-
sion to be qualified by the examination shall be recommended
for appointment up to the number of unreserved vacancies
decided to be filled on the results of the examination.

Provided that candidates belonjn'nH to the Scheduled Cantos
or the Scheduled Tribes may, to the extent the number of
vacancies reserved for the Scheduled Castes and tho Scheduled
Tribes can not be filled on the basis of the general standard,
be recommended by the Commission by a relaxed standard
to make up the deficiency in the reserved quota, subject to
the fitness of these candidates for appointment to the Services
irrespective of their ranks in the order of merit at exa-
mination.

14. The form and manner of communication of the result
of the examination to individual candidates shall be decided
by the Commission in their discretion and the Commission
will not enter into correspondence with them regarding the
result.

15. In the case of the candidates competing for both the
Services, due consideration will be given to the order of pre-
ference expressed by a candidate at the time of his application.

16. Success in. the examination confers no right to appoint-
ment, unless Government arc satisfied after such enquiry as
may be considered necessary, that tho candidate is suitable
in all respects for appointment to the Service.

17. A candidate must be in. good mental and bodily health
and free from any physical defect likely to interfere with the
discharge of his duties as an officer of the Service. A candi-
date who after such physical examination aa Government or
the appointing authority, as the case may be, may prescribe is
found not to satisfy these requirements, will not be appointed.
Any candidate called for viva voce by the .Commission may
be required to undergo physical examination.

NOTE.—In order to prevent disappointment candidates are
advised to have themselves examined by a Government Medi-
cal Officer of the standing of a Civil Surgeon, before applying
for admission to the examination. Particulars of the nature of
medical test to which candidates will be subjected before
appointment and of the standards required are given in
Appendix IV to these Rules. For the disabled ex-Defence-
Services personnel the standards will be relaxed consistent
with the requirements of the Service(s).

18. No person :

(a) who has entered Into or contracted a marriage with
a person having a spouse living or

(b) who, having a spouse living has entered Into or
contracted a marriage with any person.

shall be eligible for appointment to service.

Provided that the Central Government may, if satisfied
that such marriage Is permissible under the personal law
applicable to such person and the other party to the marriage
and there are other grounds for so doing, exempt any
person from the operation of this rule.

19. Brief particulars relating to the Services to which re-
cruitment is being made through this examination are stated
in Appendix III.

M. R. BHARDWAJ,
Under Secy.

APPENDIX I

List of Universities approved bv the Government of India
(Vide Rule 6)

INDIAN UNIVERSITIES

Any University incorporated by an Act of the Central or
State Legislature in India or other educational institution
established by an Act of Parliament or declared to be deemed
as Universities under Section 3 of the University Grants.
Commission Act 1956.
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St.

UNIVERSITIES IN BURMA
The University of Rangoon.
The University of Mandalay.

ENGLISH AND WELSH UNIVERSITIES

The Universities of Birmingham, Bristol, Cambridge,
Durham, Leeds, Liverpool, London, Manchester, Oxford.
Reading Sheffield and Wales.

SCOTTISH UNIVERSITIES
Universities of Aberdeen, Edinburgh, Glasgow and

Andrews.

IRISH UNIVERSITIES

The University of Dublin (Trinity College).
The National University of Ireland.
The Queen's University, Belfast.

UNIVERSITY IN PAKISTAN

The University of Punjab.
The University of Sind,

UNIVERSITY IN PAKISTAN
The Rajshahi University,
The Dacca University.

UNIVERSITY IN NEPAL
The Tribhuvan University, Kathraandu.

APPENDIX I-A
List of qualifications recognised for adrtllssitm to the exantl'

nation for the Indian Statistical Service only
[Vide Rule 6(b)]

(f) Statisticians Diploma of the Indian Statistical Insti-
tute, Calcutta.

(ii) Professional Statisticians Certificate of the Institute
of Agricultural Research Statistics, ICAR, New
Delhi-

APPENDIX II

V SECTION I
Plan of the Examination

The competitive examination for the Indian Economic Ser-
vice and the Indian Statistical Service comprises :

(I) Writen Examination in—
(i) compulsory subjects as set out in Sub-Sections (A)

(a) and (B)(a) respectively of Section Ii below
carrying a maximum of 700 marks.

(ii) A selection from the optional .subjects set out in
Sub-Sections (A)(b) and (B) (b) respectively
of Section IT below. Subject to the provisions of
those Sub-Sections, candidates may take optional
subjects up to a total of 400 marks for each Service.

(IT) Viva voce (vide Part B of the Schedule to this Ap-
pendix) of such candidates as may be called by the Com-
mission, carrying a maximum of 250 marks.

SECTION n
Examination Subjects

(A) The Indian Economic Service

(a) Compulsorv stubjects \vide Sub-Section (I)(i) of Sec-
' don I above]

Maximum

(1) General English 150
(2) General Knowledge . . . . 130
(3) Economics I 200
(4) Economics II 200

(b) Optional subjects (vide Sub-Section a ) 00 of Section
I above).

(1) Comparative Economic Development
(2) Money and Public Finance .
(3) Rural Economics and Co-operation
(4) International Economics
(3) Statistics I

*(6) Statistics II
(7) Mathematical Economics and Econo-

metrics
(8) Sample Surveys
(9) Industrial Economics . . . .

(10) Theory and Practice of Trade
(11) Business Finance and Accounts
(12) Business Management and Commercial

Law

Maximum
Marks

200
200
200
200
200
200

200
200
200
200
200

200

Provided that no candidate shall be allowed to offer both
"International Economics" (4) and Theory and Practice of
'Trade" (10).

*In this subject there will be separate papers on each of
the following five branches, viz., (i) Industrial Statistics,
(including statistical quality control1) (ii) Economic Statistics,
(iii) Educational Statistics (including Psychometry),(iv)

Genetical Statistics and (v) Demography and Vital Statistics,
of which a candidate is required to choose any two. Each
paper will carry a maximum of 100 marks.

(B) The Indian Statistical Service.

(a) Compulsory
Section I above].

Subjects [vide Sub-Section (I)(i) of

(1) General English .
(2) General Knowledge
(3) Statistics I .

•(4) Statistics II .

Maximum
Marks

150
150
200
200

(b) Optional subjects (vide Sub-Sectional) (ii) > f Sectional
above).

Maximum
Marks

(1) Advanced Probability and Stochastic
Processes 200

(2) Statistical Inference . . . . 200
(3) Design of Experiments . . . . 200
(4) Sample Surveys 200
(5) Economics I 200
(6) Economics II 200
(7) Mathematical Economics and Econo-

metrics 200
(8) Comparative Economic Development . 200
(9) Pure Mathematics I . . . . 200

(10) Pure Mathematics II . 200
(11) Pure Mathematics m . . . . 200
(12) Applied Mathematics . . . . 200

*In this subject, there will be separate papers on each of
the following five branches, viz., (1) Industrial Statistics (in-
cluding statistical quality control) (ii) Economic Statistics
(iii) Educational Statistics (including Psychometry), (iv)
Genetical Statistics and (v) Demography and Vital Statistics,
of which a candidate is required to choose any two. Each
paper will carry a maximum of 100 marks.

NOTE,—The standard and syllabi of the subjects mentioned
in this Section are given in Part A of the Schedule to this
Appendix.

SECTION m

General

1. ALL QUESTION PAPERS MUST BE ANSWERED IN
ENGLISH.
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2. There will be one paper of three hours' duration in each
of the subjects referred to in Section II above, except in the
subject Statistics II. In Statistics II, there will be five papers,
each of 1 + hours' duration vide Note under this subject at
item 6 of Part A of the Schedule to this Appendix.

3. Candidates must write the papers in their own hand. In
no circumstances, wiJl they be allowed the help of a scribe
to write the answers for them.

4. The Commission have discretion to fix qualifying marts
in any or all the subjects of the examination.

5. For the Indian Economic Service, the papers in Ihe
optional subjects and in the following compulsory subjects,
viz., General English and General Knowledge of only such
candidates will be examined and marked as attain such mini-
mum standard as may be fixed by the Commission in their
discretion at the written examination in the following compul-
soi-y subjects, viz., Economics I and Economics II.

For the Indian Statistical Service, the papers in the optional
subjects and in the following compulsory subjects viz. Gene-
ral English and General Knowledge of only such candidates
will be examined and marked as attain such minimum standard
as may be fixed by the Commission in their discretion at the
written examination in the following compulsory subjects,
viz., Statistics I and Statistics II.

6. Tf a candidate's handwriting is not easily legible, a
deduction will be made on this account, from the total marks
otherwise accruing to him.

7. Marks will not be allotted for mere superficial know-
ledge.

8. Credit will be given for orderly, effective and exact
expression combined with due economy of words in all sub-
jects of the examination,

9. Candidates are expected !o be familiar with the metric
system of weights and measures, fti the question papers,
wherever necessary, questions involving the use of metric
system of weights and measure-, may he set.

SCHEDULE

PART A

The standard of papers in English and General Knowledge
will be such as may be expected of a graduate of an Indian
University.

The standard of papers in the other subjects will be that
of the Master's degree examination of an Indian University
in the relevant disciplines. The candidates will be expected,
to illustrate theory by facts, and to analyse problems with
the held of theory. They will be expected to be particu-
,1arly conversant with Indian problems in the flelds(s1 of
Economics/Statistics.

1, General English.—

Candidates will be required to write an essay in English,
Other questions will be designed to test their understanding
of English and workmanlike use of words. Passages will
usually be set for summary or precis.

2- General Knowledge.—

The paper will consist of two parts.

In the first part candidates will be required to answer
questions designed to test their knowledge of current events
and of such matters of every day observation and experience
in their scientific aspects as may be expected of an educated
person who has not made a special srudv of nnv scientific
subject. Questions may also be set on History of India and
Geography of a nature which candidates should be able to
answer without special study.

In the second part candidates will be required to answer
questions designed to test their ability to deal with fads and
fieures and to make logical deductions therefrom, their capa-
city to perceive implications, and their ability to distinguish
between the important and the less important.

3. Economics I.—

Scope and methology.

Equilibrium analysis.

Theory of consumers' demand. Indifference curve analysis.
Revealed preference approach. Consumer's surplus.

Theory of production. Factors of production. Production
functions- Laws of returns, Equilibrium of the firm and the
industry.

Pricing under various forms of market organisation. Pric-
ing in a socialist economy. Pricing in a mixed economy.

Public utilities : economic characteristics r>f public utilities;
price determination in public utilities; regulation of public
utilities.

Theory of distribution. Pricing of factors of production.
Theories of rent, wages, interest and profit. Macrodistribu-
tion theory. Share of wastes in national income. Profits and
economic progress. Inequalities in income distribution.

Theory of employment and output—the classical and neo-
classical approaches. Keynesian theory of employment. Post-
Keyneaian developments-

Economic fluctuations. Theories of business cycle, Fiscal
and monetary policies for control of business cycles.

Welfare economics ; scope of welfare economics ; classical
and neo-classical approaches; New welfare economics and
the compensation principles; optimum conditions; policy im-
plications.

4. Economics //.—

Concept of economic growth and Its measurement.

Social accounts; national income accounts; flow of funds;
accounts input-output accounting.

Social Institutions and economic growth. Characteristics
and problems of developing economies.

Population growth and economic development.

Theories of growth. Growth models,

Planning—Concept and methods. Planning under Capita-
list and Socialist forms of economic organisation- Planning
in a mixed economy. Perspective planning. Regional plan-
ning. Investment criteria and choice of techniques; Cost-
benefit analysis. Planning models.

Planning in India. Evolution of Planning. Five Year
Plans, Objectives and techniques. Problems of resource
mobilization, administration and public co-operation. Role
of monetary and fiscal policies; price policy, controls and
market mechanism. Trade policy and Balance of payments.
Role of public enterprise.

5. Statistics J.—

Different types of numerical approximations; finite differ-
ences, standard interpolation formulae and their accuracies;
inverse interpolation, Numerical methods of differentiation
and Integration.

Definition of probability. Classical approach, axiomatic
approach. Sample space. Laws of total and compound pro-
bability. Conditional probability. Independent events. Bay's
formula. Random variables; probability distributions;
Mathematical expectation. Moment generating functions
and characteristic functions. Inversion theorem. Tchcby-
chev's inequality. Conditional distributions. Laws of large
numbers and central limit theorems.

Standard distributions ; Binomial, Poisson Normal Rectan-
gular. Exponential, Negative binomial, Hypergeometrlc Calichy
Laplace, Beta and Gamma distributions, Bivariatc and Mul-
tivariable normal distributions.
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Lar£e and small sample theory ; Asymptotic sampling dis-
tributions and large sample tests. Standard sampling distribu-
tions such as tx", F, and tests of significance based on them.
Association and analysis of contingency tables.

Correlation coefficient and its distribution; Fisher's 'Z'
transformation. Regression : linear and polynomial : multiple
regression—partial and multiple correlation coefficient includ-
ing their distributions in null cases, intra class corrtlation.
Curve fitting and orthogonal polynomials.

Analysis of. variance. Theory of linear estimation. Two-
way classification with interaction. Analysis oi covariance.
Basic principles of design of experiments- Layout and analysis
of common designs such as randomised blocks. Latin sguare
Factorial experiments and confounding Missing plot tech-
niques.

Sampling techniques : Simple random sampling with and
without replacement. Stratified sampling. Ratio and regres-
sion estimates. Cluster sampling, multistage sampling an 1
systematic sampling. Non-sampling errors.

Estimation : Basic concepts Characteristics of a good
estimate. Point and interval estimates, Maximum likelihood
estimates and their properties.

Tests of hypotheses- Statistical hypotheses : Simple and
composite. Concept of a statistical test. Two kinds of error
Power function. Likelihood ratio tests. Confidence interval
estimation. Oniimum confidence bounds.

Common non-parametric test such as sijjn test median
test imr< run test. WaH's secment;n1 probability ratio test
for testing a simple hypothesis against a simple alternative
OC & Ai>N functions and their approximations.

6. Statistics II.—

NOTE :—In this subject, there will be separate papers on
each of ihc followine five branches, viz. (i) Indus-
trial Statistics (including Statistical Quality Con-
trol), th) Economic Statistic-*, (\\\) Educational
Statistics (including Psychomctry), (iv) Genetic 1
Statistics, and (v) Demography and Vital Statistics-

Candidates offering this subject, whether as a
compulsory or as an optional sribjrct. are rfnnir-
ed to choose any two of the above papers, which
they must indicate in their applications. No change
in the selection of papers once made will be
allowed.

(i) Industrial Statistics
Control).

{including Statistical Quality

Theoretical basis of quality control in industry. Tolerance
limits. Different kinds of control charts—X, R charts, p and
c charts, group control charts.

Acceptance sampling. Single, double, multiple and sequen-
tial sampling plans OC and ASN functions. Sampling by
attributes and by variables. Use of Dodge-Roming and other
tables.

Design of industrial experimentation. Use of regrcs ion
techniques and analysis of variance techniques in industry.

Applications of Operational research techniques including
linear programming in industry.

(ii) Economic Staittittcs

Index numbers of prices and quantities. Different (yp-s of
index numbers e.g. index numbers of wholesale prices and
cost of living index numhers Theory of index numbers.

Income distributions. Pareto and other curves. Concen-
tration curves and their uses.

National Income; Different sectors of national income.
Methods of estimating national income. Tnter-sectoral flows.
Problems of regional income estimates Tnter-industry table.
Applications of input-output analysis and linear programming.

Analysis and interpretation of economic time scries. Th«
four components of an economic time series. Multiplicative
and additive models. Trends determination by curve fitting
and hy moving average method. Determination of constant
and moving seasonal indices. Auto-correlation, perlodogram
analysis, tests of randomness.

Theory of consumption and demand, demand function,
elasticities of demand, statistical analysis of demand with the
help of time series and family budget data.

(iii) liJuctitionul Statistics (including Psychometry)

Scaling of test items. Scores, standard scores, normal
scores. T and C scales, stanine scale, percentile scale.

Mental tests. Reliability and validity of tests. Different
methods for computing reliability. Index of reliability. Pro-
cedures for determining validity. Validation of a test battery.
Speed versus power tests.

Factor Analysis Item analysis. Use of correlation methods
in aptitude tests.

Measurement of learning and forgetting. Learning models.
Attitude and opinion measurement. Measurements of group
behaviour.

(iv) Gcneiical Statistics

Physical basis of heredity. Mendels laws. Linkage Analysis
of segregation, detection and estimation of linkage.

Polygenic inheritance. Components of phenotyplc variation.
Estimation of heritability. Selection Basis of selection. Pro-
geny testing. Selection for combination of characters.

Population genetic . Gene frequency. Inbreeding. Random
meeting. Linkage disequilibrium.

Elements of human genetics. Study of blood groupt. disease
traits and aberrations.

(v) Demography and Vital Statistics

The life table, its construction and properties. Makeham's
and Comperl?. curves. Derivation of annual and central
rates of mortality. National life tables. U.N. model life
tables. Abridged life tables, Stable population. Stationary
population.

Crude fertility rates, specific fertility ratei, gross and net
reproduction rates; family size; crude mortality rate, infant
mortality rates; Mortality by cause of death; Standardised
rates.

Internal and international migration; net migration; back-
ward and forward survivorship ratio methods.

Demographic transition; Social and economic determinants
of population.

Population projections. Mathematical and Component
methods. Logistic curve fitting.

7. Comparative Economic Development

A comparative and historical study of modern economic
development under different social systems with special re-
ference to India, Japan, France, U.K.. USA and USSR. The
candidate? will be expected to make a critical appraisal of
the historical evolution and operational features of the vari-
ous types of economics e.R. market-oriented free entcrprize
economy, centrally planned economy and their variations,
particularly from the point of view of the lessons that they
have for developing economics.

8. Money and Public Finance

Nature and functions of money. Value of money. Money,
output and prices. The multiplier and the process of Incom«
generation. Trade cycles and price movements. Inflation.
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Objectices and mechanism of monetary policy. Bank rate
and open market operations. Central Bank techniques :
general and selective credit controls. Monetary policy in a
developing economy. Money and capital markets in develop-
ed and developing economics. Organisation of the Indian
money market.

Public finance : nature, scope, importance and objectives.

Theory of taxation : effects and incidence of taxation.
Taxable capacity and double taxation. Effects and impor-
tance of public expenditure. Fiscal policy for full employ-
ment and economic development. Deficit financing. Revenue
from public enterprises.

Theory of public debt. Internal and foreign loans debt
management,

Theory of federal finance.

9. Rural Economics and Co-operation

Role of agriculture in economic development.

Agricultural production and resources use, production
functions, returns to scale, cost and supply curves; factor
combination and selection of techniques under uncertainty.
Crop planning.

Factor markets : Land market, land value and rent. Labour
market, wages and employment, unemployment and under-
employment Capital market, savings and capital formations.

Commodity demands; demand for food.

International trade in agricultural commodities—prices,
tariffs, commodity agreements. International programmes
for agricultural development.

Problem* of Indian rural economy. Agricultural holdings.
Land utilisation Cropping pattern. Problems of agricultural
inputs, land tenure reforms. Community Development and
Panehayati Raj. Agricultural Labour. Subsidiary occupa-
tions and rural industries, Rural indebtedness. Agricultural
credit. Agricultural marketing and price spread. Commodity
demands and demand for food. Price support and stabilisa-
tion. Taxation of agricultural land and income. Growth
rate in Indian agriculture under planning.

Major programmes ofAgriculture in Five Year Plans,
agricultural development.

Co-operation ; Principles, origin and development. Com-
parative study of co-operation in India and abroad. Structure
Organisation and working of various types of co-operative
institutions in India. Role of these institutions in the rural
economy. The State and the co-operative movement. Role
Of the Reserve Bank of India.

10. International Economics

International trade. Theories of international trade. Gains
from trade. Terms of trade. Trade policy. International
trade and economic development. Theory of jarlffs. Quan-
titative trade restrictions. Customs unions. Free trade areas.
European Common Market.

Balance of payments. Disequilibrium in balance pay-
ments, Mechanism of adjustments. Foreign trade multiplier.
Exchange rates. Import and exchange controls. Trade agree-
ments. Key currency standard. External and international
balance.

International institutions. International liquidity and I.M.R.
International monetary reforms. Secular trends in terras of
trade of developing countries. Export instability and stabili-
sation of commodity prices. G.A.T.T. Movements of inter-
national capital private and public. International aid for
economic growth. I.B.R.D. and its affiliates. Asian Develop-
ment Bank.

11. Mathematical Economics and Econometrics

Role of mathematics and statistics in economics : Measure-
ment in economics. Role of mathematics in economics
Statistical methods and techniques of inference in measuring,
economic relationships.

Demand analysis: General theory and measurement of
demand; dynamic and static demand functions. Interrelated
demand and supply functions under conditions of planning
methods of estimation of demand and supply relationships.
Demand projections and short term outlook for prices and
demand.

Production functions : Concept of production and transfor-
mation functions methods of fitting production functions;
mathematical methods of production planning and control.

linear programming : Activity analysis; linear programming
and its applications. Input-output analysis; elements of game
theory—their application In economic planning.

Mathematical models of Keyneslan and classical economics:
Concept of multiplier; acceleration principle. Equilibrium
analysis; equilibrium of the consumer, stability conditions, effect
on demand of increases in income and prices, complements
and substitutes. Market demand; equilibrium of exchange,
equilibrium of the firm. Equilibrium of production and
exchange in the economy generalized law of demand and
lupply.

Concept of structure and model; Different concepts of
structure—distinction between structure and model. Estima-
tion of parameters in single equation and simultaneous equa-
tion models.

Planning models : Different types of growth models, capital
output ratios and their use In economic planning. Planning
models. Long term projections and perspective; short term
economic forecasting.

12. Sample Surveys

Place of sampling in census and survey work. Concept of
frame and sampling unit.

Sampling techniques : Random sampling, stratified sampling,
choice of strata, multistage sampling, cluster sampling, syste-
matic sampling, double sampling, variable sampling, fraction
sampling with the probability proportional to size, multiphase
sampling inverse sampling.

Estimation procedures : Estimates of population total and
mean; bias in estimates; standard error of estimates. Ratio
regression and product estimates.

Optimum designs : Cost and variance functions. Use of
pilot surveys. Optimum size and structure of sampling units.
Optimum allocation in stratified. Mtdtiphase and multistage
designs. Optimum replacement fraction in repetitive surveys.

Non-sampling errors and their control, theory of non-res-
ponse, intcr-penetrating samples.

Design and organisation of pilot and large scale sample
surveys. Operational procedures for drawing samples; use
of random sampling numbers; various methods of drawing
p p s samples. Procedures for collection and tabulation of
data. Analysis of survey data and preparation of reports.

13. Industrial Economics

Industry. Structure of competitive industry. Theory of th«
size of an industrial unit. Theory of industrial location.
Regional development of industry. Industrial integration*
Combination and monopoly.

Problems of industrial production. Productivity—concept
and measurement. Techniques of raising productivity. Cost
structure and pricing policies.

Structure of Indian industry—size, location, integration and
regional balance.

Problems of Indian Industry—finance; Inputs; utilisation of
capacity. Industrial policy. Private and public sectors.
Industrial licensing. Foreign capital and technical collabora-
tion.

Problems of public enterprises—organisation, management,
control and accountability.

Problems of small scale industries and Industrial Estates.

- Labour and economic development. Labour productivity
and incentives. Industrial relations in India. Organisation

\
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and structure of trade unions. Trade Unions and the State.
Settlement of industrial disputes. Minimum and fair wages.
State regulation of wages and working conditions. Labour
welfare.

14. Theory and Practice of Trade

Marketing. The concept of marketing; characteristics of
a market. Marketing functions; marketing process, concen-
tration and dispersion, buying, selling, transportation, storage,
grading and finance. Customer behaviour and decision.
Marketing information and research. Channels of distribution.
Marketing cost and efficiency- Sales forecasting and planning
Sales promotion; advertising and salesmanship. State regulated
marketing.

Marketing in India,. Marketing of agricultural produce and
manufactured products. Organised markets in India—stock
exchanges and produce exchanges, their functions and pro-
cesses. State policy; governmental marketing organisations
and State trading.

Foreign trade. Characteristics of an international market.
Special problems of foreign trade as distinct from domestic
trade; transport; finance and insurance; risks in respect of
credit exchange fluctuations and transfer of payments, Docu-
ments used in foreign trade. Organisation and structure of
export and import houses. Techniques of import and ex-
port control.

Chief feature of India's foreign trade—Commodity compo-
sition| Value and directions. Operation of export and import
controls during the last ten years. Licensing procedures and
criteria. Foreign trade finance. Export Risks Guarantee
System. Methods of export promotion adopted in recent
years. India's trade agreement. Functions of the State
Trading Corporation.

15. Business Finance and Accounts

Financial needs of modern industry. Sources of industrial
finance in India. Indian capital market. Institutional financ-
ing Foreign capital; Sources interest rates and terms of
repayment.

Budgeting capital requirements of a firm- Optional capital
structure. Sources and use of funds in a firm; Self-flnancing.
Depreciation policy. Reserves and dividends. Taxation and
financial policy.

Capital budgeting. Preparation, analysis and interpretation
of financial statements. Valuation of goodwill and shares.
Preparation of schemes of reconstruction, amalgamation
and absorption; recording the effect in books of account.

Preparation of costinq statements, treatment and control
of overheads, Principles of budgetary control. Standard
costing. Reconciliation of financial and cost accounts.

16. Business Management and Commercial Law

Tho management process and managerial functions. For-
mulation of policy and goals of enterprise. Leadership and
morale; control and decision-making. Authority relationships,
delegation of authority, levels of authority and responsibility,
Rpan of control. The role of the supervisor. Problems of
communication and motivation.

Production and inventory control. Quality control. Time
and motion study. Plant layout and work measurement.

Managerial problems in marketing operations. Selection and
control of channels of distribution; product line, pricing and
sales promotion policy. Demand analysis and advertising.

Personnel management. Problems of selection, placement,
promotion, transfer and retirement. Job evaluation and merit
rating. Union-management relations.-

Loyal framework of business activities in India,

Law relating to contracts and companies.

17. Advanced Probability and Stochastic Processes
(a) Advanced Probability.—Probability as measure; ran-

dom variables; decomposition of distribution functions;
expectation of a random variable; the conditional probability
and conditional expectations; convergence of sequesce and

some of independent radom variables; Kolmogorow's inequa-
lity; strong and weak laws of larjje numbers; Convergence in
distribution; Theorems of convergence and continuity;
Characteristic functions; Uniqueness theorem; inversion for-
mula; central limit theorems; Problem of moments,

(b) Stochastic Processes

Definition and classification of stochastic processes.

Stochastic processes as a family of real-valued random,
variables indexed by an ordered set (discrete or an interval
of the real time). The class of finite-dimensional distribution
functions and statement of Kolmogorov's Consistency
theorem.

Various types of dependence among the random variables :
independence, independent increments, martingales, Markow
dependence, wide and strict sense slationarity.

Markow Processes *

Strictly stationary Markow process with discrete parameter
and with finite and denumerablc statespaccs (also called
Markow chains) : transition probability matrices; classifica-
tion of states and classes of states.

Markow process with continuous parameter and discrete
state space : Kolmogorov forward and backward equations ;
Simple time dependent stochastic processes regarding popula-
tion growth; Poisson process; Pure birth process; Biith and
death process (complete solution in the case of linear pro-
cesses of the two latter types).

Wide sense stationary process with discrete parameter

Covariance functions; spectral representation" of the covari-
ance function and of the process; examples of correlation
functions of stationary processes; linear prediction of stationary
process; examples in the case of general rational spectral
density,

18. Statistical Inference

Note; Candidates will be required to answer questions
from Sections 'A' and 'B' of Sections 'A' & 'C.

A.(i) Estimation

Different methods of estimation : method of maxi-
mum likelyhood-method of minimum-chi-square
method of moments, method of least sauares;
asymptotic properties of maximum likelihood esti-
mators. Cramer-Rao inequality and its generaliza-
tion to the raultiparametric case. Bhattacharya
bounds. Sufficient Statistics; Factorization theorem.
Pltman-Koopmam-Darmois form of distributions,
minimal set of sufficient statistics. Rao-Blackwell
theorem. Complete family of probability distribu-
tions, complete statistics. Lehmum-Scheffe' theorem
on minimum variance estimation.

(ii) Testing of hypotheses

Neyman-Pearson theory of testing of hypotheses. Rando-
mized and non-randomized tests'.

Most powerful and uniformly most powerful tests. Ney-
man-Pcarson fundamental lemma Unbiasedness, consistency
and efficiency of tests. Similar regions, tests with locally
optimum properties. Type A. Al, B, C and D critical re-
gions. Relationship between notions of completeness and
similarity. Likelihood-ratio principle of test construction and
some of its applications, Hartlcts test for homogeneity of
variances.

(iii) Non-parametiic tests.

Order statistics; Small sample and large sample distribu-
tion theory, distribution-free confidence intervals for quantiles.
Distribution-free tests for

(i) goodness of fit; chi-square test, Kolmogorow-
Simrnov test.

(ii) Comparison of two populations ; Run test, Dlxon's
test, Wilcoxon's test, Median test, Sign test Pisher-
Pitman test.
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(iii) Independence; contingency, chi-square. Spearman's
and Kendall's rank correlation coefficients.

Large sample properties of non-parametric test. U-statis-
tics and their limiting distributions,

B. Decision Functions

Statistical game and principles of choice associated with
it. Formulation of statistical problems as a statistical game!,
decision functions, randomized and non-randomised decision
rules. Minimax, Bayes, and minimum regret decision rules,
Admissible and minimax tests. Admissible and minimax
estimates under square error loss function. Minimal com-
plete class of tests.

Principle of sufficiency and principle of invariance. Hunt-
stein theorem. Minimax Invariant decision rules.

C. Multtvarlale Analysis

Multivariato Mormal Distributions Estimation of mean
vector and covariance matrix; Distribution of Sample mean
vector and inference relating to mean vector with unknown
matrix; Hotelling's Tests based on Ta; Power functions of
Tq ar.J F; Optimum properties of Tj. Partial and multiple
regression coefficients in normal correlation; Behren's—Fisher
problem; Wishart distribution; Reproductive property of
Wishart; Generalised analysis variance; Mahalanobis's Da
Discriminan functions; Principal component analysis; Cano-
nical variates and canonical correlation; equality of several
covariance matrices,

19. Design of Experiments

Principles of experimentation: randomisation, replication
and error control. Techniques for error control; choice of
size, shape and structure of experimental units grouping of
experimental units.

Basic assumptions of analysis of variance. Effects of non-
addivity, variance, heterogeneity and non-normality. Trans
formation. Pure and mixed models. Use of concomitant
variables Covariance analysis.

Construction and analysis of incomplete block designs
(with and without recovery of inter block information),
latice designs partially balanced incomplete block designs
Hyper-Graeco-Latin Squares and other designs for elimina-
tion of heterogeneity in several directions.

Construction of factorial designs and their analysis- con-
founding in symmetrical ractorical experiments; total' and
partial; balanced confounding. Confounding of main effects
split plot, strip-plot and other designs. Fractional replica-
tion. Experiments with qualitative and quantitative factors.

Techniques for analysis for experiments with missing or
mixed up yields. Analysis of non-orthogonal data. Com-
bination of results of groups of experiments. Response
curves and standardisation of response,

20, Pure Mathematics I

Functions of a real variable; Construction of system of
real numbers from rational numbers by Dedekinds method
Bounds and limits of sequences and functions, Convergence
point-wise and uniform of sequences, infinite scries and infinite
products.

Metric spaces; oper. and closed sets, continuous functions
and homomorphism: convergence and completeness theorem
on nested closed sets m complete metric space*. Compact-
ness for metric spaces and euclidean spaces. Uniform con-
tinuity and Arzela's theorem. Connected sets in metric
s puces.

h i£ i ^ r C n
n

t l 8 b , I i t y
1 £ f f u n c t i o n s - o f one and several real varia-

bles Mean value theorems, Taylor expansion of functions of
one and more variables. Extreme values of functions in in-
« I l W M d

( 1 , ( l f Lagrange multipliers, implicit and n-
verse function theorems, Functional dependence and Jacobian

Riemann integration, mean value theorems of integral cal-
culus. Improper integrals. Convergence of integral. Diffe-
rentiation and integration UDdcr the integral sign. Line and
surface integrals. Multiple integrals Green's and Stokes
theorems.

Measure Theory : Lebesgue measure, measurable sets and
their properties. Measurable functions. Lebesgue integral
of bounded functions over sets of finite measure. The inte-
firal of a non-negative function. The general Lebesgue inte-
gral. Convergence in measures. Fatou'n lemma. Monotone,
dominated and bounded convergence theorems. Vital! cover-
ing theorem. Functions of bounded variation. Absolutely
continuous functions. Fundamental theorem of integral cal-
culus, Sticltjes-inlcgral.

Function of a complex Variable : Analytic functions,
Cauchy-Riemann equations. Integration of complex func-
tions. Cauchy's fundamental theorem and integral formulae,
Morera's theorem. Taylor and Laurent expansions. Zeros
and polls. Singularities, The Residue Theorem and its
applications. Argument principle. Rouches theorem. Maxi-
mum modulus priciples and Schwarz lemma.

Bilinear transformations, Conformal representation.

Doubly periodic functions. Wcierstrass's functions. Jacobl's
Sn, Co, d,, functions. Elliptic integrals.

21. Pure Mathematics II

Modern Algebra including Matrices and Determinants—
Semi group and groups : Isomorphism. Transformation
group Cayfey's theorem. Cyclic groups. Permutations; even
and odd permutations. Coset decomposition of groups,
Lagrange's theorem. Invariant subgroups and factor groups
Homomorphism and Automorphism. Conjugate elements.
Normal series, composition series and Jordan—Molder
theorem.

Rings : Integral domain. Division rings. Fields. Matrix
rings. Quaternions, Sub rings, Ideals : maximal. Prime
and principal ideals. Unique factorization domains. Diffe-
rence rings. Ideals and difference rings of integers. Format's
theorem Homomorphism of rings^

Fields extensions—algebriac and transcendental field exten-
sion. Elements of "Galosis theory and its applications to
solution of equations by radicals.

Vector spaces over a field. Sub spaces and their algebra-
Linear independence, basis, dimension. Factor spaces, Iso-
morphism of vector spaces.

System of linear equations. Rank of a matrix. Equiva-
lence relations on matrics elementary matrices, raw equiva-
lence, equivalence, similarity.

Linear transformation on vector space*, their rank and
nullity. Dual spaces and dual basis. Linear. Bilinear and
quadratic forms. Rank and signature. Reduction of a quad-
ratic form to canonical form and simultaneous reduction of
two quadratic forms.

Determinant functions. Its existence and uniqueness,
Lapace's method of expanding a determinant. Product sf
two determinals. Binet-Cauchy formula. Characteristics and
minimal polynomials, eigen values and eigen vectors. Caylcy-
Hamilton theorem. Dlagonalization theorems,

n-dimcnsional geometry—Elements of the geometry of
n-dimension, De-sargues' theorem. Degrees of freedom of
linear spaces, Duality parallel lines, Elliptic hyperbolic,
euclidean and protective jieometrieR. Line norrnal to (n—1)
Plat. System of n-mulually orthogonal lines. Distances and
angles between flat spaces.

Convex sets and convex cones. Convex hull. Theorems on
senarating hvpcrplanes. Theorem that a closed convex set
which is bounded from below has extreme points in rvery
supporting hyperplans- Convex hull of extreme points. Con-
vex polyhedral cones. Linear transformations of regions.

Differential geometry.—Curves in space. Envelopes, Deve-
lonable surfaces. Developable associated with a curve. Cur-
vilinear coordinates on a surface. First and second funda-
mental forms. Curvature of normal section. Lines of cur-
vature. Conjugate systems. Asymptotic lines. Th« equa-
tions of causs and of Codazzi. Geodesies and Geodesic

parallels. Ruled surfaces.
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22. Pure Mathematics HI

Numerical Analysis and Difference Equations.—Finite diffe-
rences. Interpolation. Extrapolation Inverse interpolation
Numerical differentiation and numerical integration. Solution
of difference equations of the first order. General properties
of the linear difference equation. Lineal' difference equations
with constant coefficients.

Solution of ordinary differential equations. Methods of
starting the solution and continuing the solution. Simulta-
neous linear equations and their solution- Roofs of polyno-
mial equations. Solution of simple problems by relaxation
method Nomograms.

Differential £*//«//;<>«?.—Existence theorem for the solution
of dy/dx—f (x,y).

First order linear and non-linear equations. Linear equa-
tions with constant coefficients. Homogeneous linear equa-
tions. Second order linear equations. Frobenius method of
integration in series. Solutions of Legcndre. Bessel and Her-
mitc equations. Elementary properties of Legendre and Her-
mite polynomials and Bessel functions. Systems of simul-
taneous linear equations. Total differential equations with
three variables.

Partial differential equations : partial differential equations
of first and second order Lagrange's Charpifs and Monge'a
method. Linear partial differential equations with constant
coefficients. Solutions of Laplace's wave and diffusion equa-
tions by separation of variables.

Calculus of Variations.—Necessary conditions for a mini-
mum. Derivation of the J|uler-equations. Hamilton's prin-
ciple. Hamiltonian. TsorJerimetric problems. Variable and
point problems. Minima of functions of integrals. Bolza's
problems. Multiple integral problem. Direct method in
calculus of variations. Second variation and legcndre's
necessary condition for a minimum.

Harmonic Analysis,—The representation of a function by
Fourier series. Dirichlet integral. Reimann Lebesquc Theo-
rem. Riemann's localization theorem. Sufficient conditions
for the convergence of Fourier series (Jordan, Dini k de la
vales Poiissin). "Fourier integrals. Sampling theorem Power
Spectrum Auto-correlation and cross-correlation.

23. Applied Mathematics

Statics.—Vector treatment of equilibrium of a rigid body
under forces not necessarily coplanner. Central axis, princi-
ples of virtual work. Stability. Strinns under central forces,
equilibrium of strings on vouch and smooth plane, curves
Elastic strings. Attractions and potentials of a rod, disc and
sphere.

Dynamics -Newton's laws of motion. D'Alembert's prin-
ciple. Rectilinear motion. Motion in two dimensions.
Motion in a resisting medium. Planetary motion. Impulsive
forces and impaefs. Principle of momentum and energy.
Degrees of freedom and constraints. Generalised coordi-
nates. Lagrange's equations for holonomic system. Euler's
dynamical and geometrical equations. Hamilton's principle.
Hamiltons equations Introduction to many-body problem.

Hydrodynamics.—Eulerian and Lagragian equations of
motion. Stream lines. Vortioity and circulation and their
constancy in ideal fluid.

Electricity and magnetism.—Coulomb-Law. Charges, Con-
ductors and condensers. Dielectrics, Steady currents.
application. Techniques of images and conformal transfor-
mation for solution of hydrodvnamical problems. Simple
properties of vortex motion, uniqueness theorem. Viscous-
fluid. Napier Stockes equation. Flow between parallel walls
and straight pipes. Oseen and Stoles approximations. Slow
motion past a sphere.

Electricity and magnetism.—Coulomb-Law, Charges, Con-
ductors and condensers. Dielectrics, Steady currents.
Magnetic effects of currents. Induced currents and fields.
Maxwell equations. Electromagnetic conditions at an inter-
face between two media. Electromagnetic potentials, stresses
and energy- Poyniting's theorem Joule heat, Alternating
currents. Electromagnetic waves in an isotropic dielectric.

Reflection and refraction of electromagnetic waves. Waves
in conducting media.

Thermodynamics.—Concepts of quantity of heat, tempera-
ture and entropy. First and second laws of thermodynamics.
Specific heats. Change of phase, "Vapour pressure. Conduction
of heat. Radiation. Planck's law. Stefan's Taw. Thermo-
dynamic runctionb and potentials. Hetenmcnous systems and
Gibb's phase rule.

Statistical Mechanics.—Geometry and kinematics of the
phase space. Maxwell-Boltzrnann Bose Einstein and Fcrmi-
Dirac statistics.

PART B

Viva Vote.—The candidate will be interviewed by a Board
of competent and unbiased observers wrio will have before
them a record of his career. The object of fljo interview is
lo assess his suitability for the Service or Services for which,
he has competed. The interview is intended to supplement
tht; written examination for testing the general and specialis-
ed knowledge and abilities of the candidate". The candidate
will be expected to have taken an intelligent interest not only
in his subjects of academic study, but also in events which
are iiappcnine around him both within and without his own
state or country, as well as in modern currents of thought
and in new discoveries which should rouse the curiosity of
well-educated youth.

The technique of the interview is not that of strict cross
examination, but of a natural, though directed and purposive
conversation, intended to reveal ttic candidate's mental quali-
ties and his grasp of problems. The Board will pay special
attention to assessing the intellectual curiosity, critical Powers
of assimilation, balance of judgment and alertness of mind,
Lhe ability for social cohesion; integrity of character, initia-
tive and capacity for leadership,

APPENDIX TIT

Brief particulars relating to the two Services to which re-
cruitment is being made through this examination :

1. Candidates selected for appointment to cither of the
two Services will be appointed to Grade IV of the Service on
probation for a period of two years which may be extended
if necessary. During th© period of probation, the candidates
will be required to undergo such courses of training and
instruction and to pass such examination and tests as "the
Government may determine,

2. If in the opinion of "Government the work or conduct
of the officer on probation is unsatisfactory or shows that he
is unlikely to become efficient Government may discharge
him forthwith.

3. On the expiry of the period of probation or of any
extension, if the Government are of opinion that a candidate
is not fil, for permanent appointment, Government may dis-
charge him,

4. On complelion of the period of probation to the satis-
faction of Government, the candidate shall if considered fit
for permanent appointment be confirmed in his appointment
subject to the availability of substantive vacancies in perma-
nent posts.

5. Prescribed scales of pay for both the Indian Statistical
Service and the Indian Economic Service are as follows :

Selection Grade Rs. 2000—125/2—2250.

Grade I—Director Rs. 1800—100—2000,

Grade TT—Joint D.iicctor Rs. 1500—fiO—1R00.

Grade III—Deputy Director Rs, 1100—50—1600.

Grade TV—Assistant Director Rs. 7OO--4O—900—EB~
40—1100—50—1300.

6. Promotion to the next Grade of the Service will be
made in accordance with the provisions of Tndian Economic
Service/Indian Statistical Service Rules, as amended from
lime to time.
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An officer belonging to the Indian Stali tical Service/
Indian Economic Service will be liable to serve anywhere in
India or abroad under (he Central Government and may be
required lo serve in any post on deputation for "ft specified
period,

7. Conditions of service and leave and pension for officers
of the two Services are ihe same as those described in the
Fundamental Kulcs and Civil Service Regulations of Govern-
ment of India respectively subject to such modification! as
may be made by Government from time to time.

S. Conditions of Provident Fund arc. the same as laid down
in tlic General Piovident Fund (Central Services) Rules r.uh-
ject to such modifications as niay be made bv Government
from time to time.

APPENDIX IV

REGULATIONS RELATING TO THE PHYSICAL

EXAMINATION OF CANDIDATES

These regulations are published for the convenience of can-
didates and in order to enable them to ascertain the probabi-
lity of their coming up to the required physical standard. The
regulations arc also intended to provide guidelines lo the
medical examiners and a candidate who does not satisfy th«
Aiinimum requirement prescribed in the regulations cannot
be declared fit by (he medical examiners. However, while
holding 1h;,t n candidate is not fit nccordinn to the norms laid
down in these regulations, it would be the permissible for a
Medical Hoard to recommend to ihr Government of India for
rc.v.ons soecificallv recorded in writing that ho may be admit-
ted to service without disadvantage to Government.

2. It should, however, be clearly understood that the
Government of India reserves to themselves absolute discre-
tion lo reject or accept anv candidate after considering the
report of the Medical Board.

1 To be passed as fit for appointment a candidate must
be in pood mental and bodily health and free from any
physical defect likely to interfere with the efficient perform-
ance of the duties of his appointment

2. In ihe matter of the correlation of age. height and chest
girth of candidates of Indian (including Anglo-Indian) race
it is left to the Medical Board to use whatever correlation
figures arc considered most suitaWi- as a guide in the exami-
nation of the candidates. If tht-'e be any disproportion with
regard to height, weight and dies'1 girth, the candidate should
b<r hospitalised for investigation and X-rav of the chest taken
before the candidate is declared fit or not fit by the Board.

3. The candidates height will be measured us follows :—

He will remove his shoes and be placed against the standard
wilh his feet together and the weight thrown on the heels
and not on the toes or other side, of the feet. He will stand
erect without rigidity and with the heels, calves, buttocks
and shoulders touching the standard the chin will be depres-
sed to bring the- vertex of the head level under the horizontal
bar and the height will be recorded in centimeters and parts
of a centimetre to halve1!.

4. The candidate's chest will be measured as follows :—

He will b>- made to stand erect with his feet together, and
to raise his arms over his head. The tape will be so
adjusted round the chest that its upper edge touches the
interior angles of thf shoulder blades behind and lies in
the same horizontal plane when the tape is taken round the
chest The arms will then be lowered to hang loosely by
the side, und care will be taken that the shoulders are not
thrown upwards or backwards so as to displace the tape.
The candidate wiH then be directed to take a deep inspiration
scvei ;i) times iind the maximum expansion of the chest will
he carefully noted and the minimum and maximum will then
be ncordi-il in centirnelres 84—89, 86—93 etc. In recording
thr measurements, fractions of less than a centimetre should
*iot be noted.

iV.fl.—The height and chest of the candidate should be
measured twice before coming to a final decision.

5. The candidates will also be weighed and his weight re-
corded in kilograms; fractions of half of a kilogram* should
not be noted.

fi. (a) The candidate's eyesight will be tested in accordance
with the following rules. The result of each test will be
recorded,

(b) There shall be no limit for minimum naked eye vision
but the naked eye vision of the candidates shall, however,
be recorded by the Medical Board or other medical authority
in every case, as it will furnish the basic information in
regard to the condition of the eye,

(c) The following standards are prescribed for distant and
Tar vision with or without glasses.

Distant vision Near vision

Better Worse
eye eye
(Corrected vision)

Better Worse
eye eye
(Corrected vision)

6/9

6/9

6/9
or
6/12 J.I j . n

fd) In every case of myopia, fundus examination should
b? carried out and the results recorded. Tn the event of
pathological condition being present which is likely to be
progressive and affect the efficiency of the candidate, he
should be declared unfit.

(e) Field of vision.—The field of vision shall be tested by
the confrontation method. When such test gives unsatisfactory
or doubtful results the field of vision should be determined
on the perimeter.

(f) Night Blindness.—Broadly there are two typel of night
blindness, ( l ) .as a result of vlt. A deficiency and (2) as a
result of Organic Disease of Retina—a common cause being
Retinitis pigmentosa, in (I) the fundus Is normal, generally
seen in younger age-group nnd ill-nourished persons and
improves by large doses of Vit. A. in (2) th© fundua is
often involved and mere fundus examination will reveal th«
condition in majority of cases. The patient in this category
is an adult, and may not suffer from malnutrition. Persons
seeking employment for higher posts in the Government wDI
fall in this catesory. For both (1) and (2) dark adaptation
test will reveal the condition. For (2) specially when fundus
is not involved electro-Retinography is required to be done.
Both these tests (dart adaptation and retinography) are time-
consuming and required specialized set-up and equipment, and
thus are not possible as a routine' test in a medical check-up.
Because of these technical consideration it is for the Ministry/
Department to indicate if these tests for night blindness are
required to be done. This will depend Upon the fob require-
ment and nature of duties to be performed by the prospective
Government employee.

(g) Ocular condition other than visual acuity.—(1) Any
organic disease or a progressive refractive error which Is
likely to result in lowering the visual acuity should be con-
sidered a disqualification.

fii) Squint,—For technical services where the presence of
binocular vision is essential, squint, even if the visual acuity
in each eye is of the prescribed standard should be considered
a disqualification. For other services the presence of squint
should not be considered as a disqualification, if the visual
acuity is of the prescribed standard.

(iii) One eyf.—Tf a person has one eye or if he has one
eye which has normal vision and the other eye is embylyopio
or has suhnormal vision, the usual effect is that the person
lacks streoscopic vision for perception of depth. Such vision
is not necessary for many civil posts. The medical board
may recommend as fit such persons provided the normal
eye has
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(i) 6/6 distant vision and JI near vision with or with-
out glasses, provided the error in any meridian is
not more than 4 diopteres for distant vision.

(ii) has full field of vision,

(iii) normal colour vision wherever required.

Provided the board is satisfied that the candidate can per-
form all the functions for the particular job in question.

(h) Contact Lenses.—During the medical examination of a
candidate, the use °f contact lenses is not to be allowed. It
is necessary that when conducting eye test, the illumination of
the type letters for distant vision should have an illumination
of J5 foot-candles.

7. Blood Pressure.

The Board will use its discretion regarding Blood Pressure.

A rough method of calculating normal maximum systolic
pressure is as follows :—

(i) With young subjects 15—25 years of age the aver-
age is about 100 plus the age.

(ii) With subjects over 25 years of the age the general
rule of 110 plus half the age seems quite satisfac-
tory.

N.B.—As a general rale any systolic pressure over 140 and
diastolic over 90 should be regarded as suspicious and the
candidate should be hospitalised by the Board before giving
their final opinion regarding the candidate's fitness or other-
wise. The hospitalization report should indicate whether the
rise in blood pressure is of a transient nature due to excite-
mont etc. or whether it is due to any organic disease. In all
such cases X-ray and electrocardiographs examination, of
heart and blood urea clearance test should also be done as a
routine. The final decision as to the fitness or otherwise of a
candidate will, however, rest with the Medical Board only.

Method b/ taking Blood Pressure

The mercury manometer type of instrument should be used
as a rale. The measurement should not be taken within fifteen
minutes of any exercise or excitement. Provided the patient,
and particularly his arm is relaxed he may bo either lying
or sitting. The arm is supported comfortably at the patients
side in a more or less horizontal position. The arm should
be freed from clothes to the shoulder. The cuff completely
deflated should be applied with the middle of the rubber over
the inner side of the arm, and Its lower edge an inch or two
above the bend of the elbow. The following turns of cloth
bandage should spread evenly over the bag to avoid bulging
during inflation.

The brachial artery is located by palpitation at the bend of
the elbow and the stethoscope is then applied lightly and
centrally over it below, but not in contact with tho cuff. The
cuff ia inflated to about 200 mm. Hg. and then slowly deflated.
The level at -which tlic column stands when 6oft successive
sounds ore heard represents the Systolic Pressure. When more
air is allowed to escape the sounds will be heard to increase
in intensity. The level of thf column at which the well-heard
clear sounds change to soft muffled fading sounds represents
the diabolic pressure. The measurements should be taken in
a fairly brief period of time as prolonged pressure of the
cuff is irritating to the patient and will vitiate the readings.
Rechccking if necessary, should be done only a few minutes
after complete deflation of the cuff. (Sometimes as the cuff
is deflated sounds are heard, at a certain level : they may dis-
appear as pressure falls and reappjear at a still lower level.
This 'Silent Gap' may cause error in reading),

8. The urine (passed in the presence of the examiner)
should be examined and the result recorded. Where a Medi-
cal Board finds sugar present in a candidate's urine by the
usual chemical tests the Board will proceed with the exami-
nation with all its other aspects and will also specially note
any signs or symptoms suggestive of diabetes. If, except for
the glycosuria the TKiard finds the candidate conforms to the
standard of medical fitness required they may pass the can-
didate "fit subject to the elvcosnria being non-diabetic" and
the Board will refer the c;\se to a specified specialist in Medi-
cine who has hos|iii,M and laboratory facilities at his disposal.
The Medical Specialist will carry out whatever examinations
Clinical and laboratory be considers ncixn'iary mcludingq a

standard blood sugar tolerance test, and will submit his
opinion to the Medical Board upua which the Medical Board
will base its final opinion "fit"' or "unfit". The candidate will
not be required to appear in person before the Board on the
second occasion. To exclude the effects of medication it may
be necessary to retain a candidate for several days in hospital
under strict supervision.

9. A woman candidate who as a result of tests is found to
be pregnant of 12 weeks standing or over should be declared
temporarily unfit until the confinement is over. She should be
re-examined for a fitness corticate six weeks after the date of
confinement subject to thi1 p. eduction of a medical certificate
of fitness from a registered medical practitioner.

10. The following additional points should be observed :—

(a) that the candidate's bearing in each ear is good and
that there is no sign of disease of the ear. In case it is de-
fective the candidate should he fiol examined by the _ em-
specialist: provided that if the defect in hearing is remediable
by operation or bv Use of a hearing aid, a candidate cannot
be declared unfit on thai account provide he/she has no
progressive disease in the ear. The following are the guide-
lines for the medical examining authority in this regard :—

1. Marked or total deafness Fit for non-technical jobs
in one ear, olher ear the deafness is upto
being normal. 30 decibel in higher

frequency.
2. Perceptive deafness in Fit in respect of both

both ears in which some technical and non-tech-
improvoment is possible nical jobs if the dcaf-
by a hearing aid. ness is upto 30 Decibel

in speech frequencies
of 1000 to 4000.

3. Perforation of tympanic (i) One car normal
membrane Central or other ear perfo-
marginal type. ration of tympeme

membrane present-
temporarily unfit.
Under improved
conditions of Ear
Surgery a candidate
with marginal or
other perforation in
both cars should bo
given a chance by
declaring him tem-
porarily unfit and
then he may be
considered under 4
(Ii) below,

(ii) Marginal or attic
perforation in both
ears—Unfit.

(iii) Central perforation
both cars* -Tempo-
rarily unfit.

4. Ears with mastoid cavity (i) Either car normal
subnormal hearing on- hearing other ear
one side both sides. Mastoid cavity—Fit

for both technical
and non-technical
jobs.

(ii) Mastoid cavity of
both sides. Unfit for
technical job. Fit for
non-technical jobs if
hearing improves to
30 Decibels in eithor
car with or without
hearing aid.

Temporarily Unfit for
bolh technical and
non-!echnical jobs.

6. Chronic inflammatory/ (i) A decision will bo
allergic conditions of taken as per _ cir-
tiosc with or without cunustances of mdi-
bony deformities of nasal vidm>1 casts.
septum. (ii) If deviated nasal

septum is present
with symptoms—
Tfsiipornrily unfit.

5. Persistently discharging
ear-oporated/unoperateo.
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7. Chronic inflammatory
conditions of tonsils
and/or Larynx.

8. Bonign or locally malig-
nant tumours of the
E.N.T.

9. Otosclcrosis

10. Congenital defects of car,
nose or throat;

11. Nasal Poly

(i) Chronic inflamma-
tory conditions of
tonsils arid/or Lar-
ynx-Fit.

(ii) Hoarseness of voice
of severe degree if
present thon—Tem-
porarily unfit.

(i) Benign tumours—
Temporarily unfit.

(ii) Malignant Tumours
—Unfit.

If the hearing is within
30 Decibels after
operation or with the
help of hearing aid—
Fit.

(i) If not interfering
with ('unctions—Fit.

(ii) Stuttering of severe
degree—Unfit.

Temporarily Unfit.

(b) that his speech is without impediment;
(c) that his teeth are in fiood order that he is

provided with dentures where necessary for effective
mastication (well filled teeth will be considered as

sound);
(d) that the chest is well formed and his chest expan-

sion sufficient; and that his heart and lungs arc
Bound:

(e) that there Is no evidence of any abdominal disease;
(f) that he is not ruptured;
(g) that he docs not suffer from hydrocele, a severe

degree of varicocele, varicose veins or piles;

(h) that his limbs, hands and feet are well formed and
developed and that there is free and perfect motion
of all joints;

(i) that he docs tiol suffer from any inveterate skin
disease;

(j) that there is no congenital malformation or defect;

(k) that he does not bear traces of acute or chronic
disease pointing to an impaired constitution;

(V, that he bears marks of efficient vaccination; ;md

(m) that he is free from communicable disease.

11. Screening of th; chest should bo done as a routine in
all cases foi detecting any abnormality of the heart and lungs
which may nof be .ipparcnt by ordinary physical examination,
where it is considered necessary, a skiagram should be taken.

When any defect is found it must be noted in the certificate
and the medical examiner should state his opinion whether or
not it is likely to interfere with the efficient performance of
tho duties which will be required of the candidate.

12. The candidates filing an appeal against the decision
of tho Medical Board have to deposit an appeal fee of Rs. 50
in such manner as may be prescribed by the Government of
India in this behalf. This feo would be refunded if tho
candidate is declared fit by the appellate Medical Board.
The candidate may, if they like, enclose medical certificate
in support of their claim of being fit. Appeals should be
submitted within 21 days of (he date of the communication
in which the decision of the Medical Board is communicated
to tile candidates, otherwise, requests for second medical
examination by an Appellate Medical Board will not be
entertained. The medical examination by the Appellate
McOic.il Boards would be arranged at New Delhi only find
no travelling allowance or daily allowance will be admissible
for the journeys performed in connection with the medical
examination. Necessary action to arrange medical examina-
tion by Appellate Medical Boards would be taken by the
Cnbinit Seclt. (Deptt, of Peisonncl and Administrative Re-
forms) on iccclpt of appeals accompanied by the prescribed
fee.

Medical Boards Report

The following intimation is made for the guidance of thf
Medical Examiner :—

The standard of physical fitness to be adopted should make
due allowance for the age and length of service, if any, of
tuc candidate concerned.

No person will be deemed qualified for admission to the
Public Service who shall not satisfy Government, or tne
appointing authority, as the case may be Lhat he has no disease,
constitutional affection, or bodily infirmity unfitting him, or
likely Ui unfit him for that service.

it should be understood that the question of fitness involvts
tlie ituure as well as the, present and that one of the main
objecb of medical examination is to secure continuous effec-
tive seivicc, and in the case of candidates for permanent
appointment to prevent early pension or payments in case of
pjem;iuuo death. It is at the same time to be noted that
the question is one of the likelihood of continuous effective
service, tod that rejection of a candidate need not be advised
on acconut of the presence of a defect which is only a small
propoi uon DJ cases is found to interfere with continuous
effective net-vice.

The Board should normally consist of three members
u physician, (ii) a Surgeon and (iii) an Ophthalmologist all
of vrhum should as far as practicable, be of equal statiu. A
hidy doc'or will be cooptcd as a member of the Medical
Hoard wherever a woman candidate is to be examined.

Oimlidutcs appointed to the Indian Economic Iiervict;/
Indian Statistical Service are liable for field service in
or i.ui of India, in case of such a candidate U\o Mtdi-
ea1 Hoard should specially record their opinion as to
his fitness or otherwise for field service. The report of
tho Medical Board should bo treated as confidential.

In cases where a candidate is declared unfit for appoint-
ment in the Government Service, the grounds for rejec-
tion may be communicated to the candidate in broad
terms without giving minute details regarding the defects
pointed out by the Medical Board.

In ciiscs where u Medical Board considers that a minor
disability disqualifying a candidate for Government ser-
vice can be cured by treatment (medical or surgical) a
statement to that effect should be recorded by the Medi-
cal Board. There is no objection to a candidate being
informed of the Board's opinion to this effect by the
appointing authority and when a cure has been effected
it will be open to the authority concerned to ask for
another Medical Board.

In the case oi candidates who are to be declared 'Tempo-
rary Unfit' tho period specified for re-examlnatlon should
not ordinarily exceed six months at the maximum. On
re-examination after the specified period these candidates
should not be declared temporarily unfit for a further
peiiod but a final decision in regard to their fitness for
appointment or otherwise should be given.

(a) Candidate's statement and declaration

The candidate must make the statement required below
prior to hiv Medical Examination and must sign tho pccla-
lution appended thereto. His attention is specially directed
to the warning contained in the Note below :

1. State your name in full (in
block letters)

2. State your age and birth
place

2. (a) Do you bolong to races
such as Gorkhas,
Garhwalis, Assamese.
Nagaland Tribals etc.
whose average height
is distinctly lower 7
Answer 'Yes' or 'No'
and if the answer is
'Yes', state the name
of thy race
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3, («) Havi you ever had
small pox, i»termittent
or any other fever, en-
largement or suppura-
tion of glands, spitting
of blood, asthma,
heart disease, lung
disease, fainting at-
tacks, rheumatism,
appendicitis!

(b) Any other disease or
accident requiring con-
finement to bed and
tnedical or surgical
treatment?

4. When were you last vac-
cinated ?

5. Have you sull'cred from
any form of nervous-
ness due to overwork
or any other cause?

6. Furnish the following particulars concerning your
family :—

Father's age
if living and

state of
health

Father's age
at death and

cause of
death

No. til" brothcis
living, 1 heir

ages and
state of health

No. of brothcis
dead, their

apes at, and
c<ui;,e of
death

7. Have you been examined by
a Medical Board before 7

8. Tf answer to the above is
•Yes', please state what Ser-
vice/Services, you were
examined for 7

9. Who was the examining
authority?

10 When and where was the
Medical Board held ?

11. Result of Ibe Medical
Board's examination, if
communicated to you or if
known,

I declare that all the above answers arc to the bes( of my
belief, true and correct.

Candidate's signature

Signed in my presence

Signature of the Chairman of ihe Boaid

NOTE —The candidate will be held responsible for the
accuracy of the above statement, By wilfully suppressing
any information he will incur the risk of losing the appoint-
ment and, if appointed, of forfeiting all claims to Superannua-
tion Allowance or Gratuity.

Report of the Medical Board on (name of candidate)
Physical Examination

Mother's age Mother's age No. of sislers
if living and at death and living, theii

state of cause of ages and
health death state of health

No, of sisters
dead, their

ages nt and
cause of
death

I. General development : Good fair
Poor

Nutrition : Thin Average Obese,
Height (without shoes') Weight
Best Weight ,. When any recent.
Change in weight Temperature
Girth of Chest :

(1) (After full inspiration) . ,.

(2) (After full expiration) .. .

2. Skin : Any obvious disease

3, Kyes :

(1) Any disease . .

(2) Night blindness

(3) Defect in colour vision

(4) Field of vision

(5) Visual acuity

(6) Fundus Examination
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Acuity of vision Naked
eye

With
glasses

Strength of
glass Sph.
Cyl. axis

Distant vision

Near Vision

R.E.
L.E.

R.E.
L.E.

4. EMS : Inspection Hearing : Right Ear,
Left Ear

5. Glands Thyroid

6. Condition of teeth , . .

7. Respiratory System : Does physical examination reveal
anything abnormal in the respiratory organs ?
If yes, explain fully

13. Report of Screening/X-ray Examination of Chest.

14. Is there anything in the health
of the candidate likely to render
him unfit for the efficient dis-
charge of his duties in the ser-
vice for which he is a candidate?

NOTE. -In the case of a female candidate, if it is found
that she is pregnant of 12 weeks standing or uvci, she should
be declared temporarily unfit, vide Regulation 9

15. (/) Has he been found qualified
in all respects for the efficient
and continuous discharge of
his duties in the Indian Eco-
nomic Service & Indian Sta-
tistical Service.

(//) Is the candidate fit for FlIXD SERVfCE

NoTB.^The Board should record their findings under one
of the following three categories :

(/) Fit

(/i) Unfit on account of

8, Circulatory System :

(a) Heart : Any organic lessions ? Rate
Standing
After hopping 25 times
2 minutes after hopping

1&> Blood Pressure : Systolic Distolic

(Hi) Temporarily unfit on account of

Place

Date

9. Abdomen : Girth Tenderness
Hernia

(a) Palpable : Liver Spleen ..
Kidneys Tumours

ib) Haemorrhoids Fistula

Chairman

Member

Member

16 Nervous System : Indication of nervous or mentaldis-
abilities • • •

11. Loco-Motor System : Any abnormality

12. XSenlto Urinary System : Any evidence of Hydrocele,
varicocele, etc.

Urine Analysis :

(a) Physical appearance

(6) Sp. Gr

/{c) Albumen

>(d) Sugar

, {e) Casts

0 / ) Cells

MINISTRY OF HEALTH AND FAMILY PLANNING

(Department of Family Planning)

New Delhi, the 24th May 1974

No 5-9/71-AP—In partial modification of this Ministry's
notification No. 5-9/71-AP, doted the 29th January, 1973
relating to the constitution of an Indian Advisory Board to
advise on the policy and technical matters relating to theichjld
care project in Andhrn Pradesh, it has been decided to enlarge
the composition of the Board with the inclusion of the following
member.

15. Commissioner (RHS&MH)
Directorate General of Health Services
New Delhi.

P. L. JOSHI, Under Secy,

Department of Culture

New Delhi, the 10th June 1974

No F 22-2/72-CAT(2)—In partial modification of the Dep-
artment of Culture Notification No. 22-2/72-CAK2), dated the
27th November, 1972 the following persons are appointed
us Members of the Tndinn Historical Records Commission
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under clause 3.1(A)(J) of the Constitution of the rndian Histo-

rical Records Commission with immediate effect:—•

(1). Tamil Nadu

(2). Kerala

- -Shri Badrinalh,
Commissioner of Tamil Nadu Arch-
ives and Historical Research, Tamil
Nadu, Archives, Egmore, Madras-8,
vice Shri Singarajan.

—Shri P, K. Umashankcr,
Secretary to Government (Higher
education) and Ex-Offlcto Director
of the State Archives, Trivandrum-1
vice Smt. Pidma Ramachandran.

The term of their appointment will be upto 25th September,
1977.

K. K. BAftSI, Deputy Secy.

MINISTRY OF IRRIGATION k POWER
New Delhi, the 4th June 1974

RESOLUTION
No. 1/13/74-JRC—Tn this Ministry's Resolution No. 8(1)-

72-GB, dated the 22nd June, 1972 published in the Oazcttc of
India, Part I, Section 1, the name of Shri N. G. K. Murti
appearing at serial No, 1 thereof may be substituted by
the following :

"Shri C. C. Patel, Co-Chairman/Chaii man \

ORDER

Ordered that the copy of the Resolution be communicated
to all State Governments for information.

Ordered also that the Resolution be published in the:
Gazette of India for General information.

A. S. SHRAMA Joint Secy.

MINISTRY OF LABOUR

New Delhi, the 10th April 1974

No. G-25012/1/73-HI—The audited accounts of the Emp-
loyees' State Insurance Corporation for the year 1970-71 are
hereby published for general information as requiud by
section 36 of the Employees' State Insurance Act, 1948 (34
of 1948).

[Here set out the enclosed audited Accounts of the
Employees' State Insurance Corporation for the year 1970-71]

LALFAK ZUALA, Under Secy,
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ACCOUNTS OF THE

EMPLOYEES' STATE

FOR THE

Income and Expenditure Account for

INCOME

Previous Year
(1969-70)

Rs.

Beads of Account

By Contributions

21,25,42,559 Employers' Share only
15,20,48,404 Employees' Share only

36,45,90,963 Total Contributions

LState Govts. Union Territories share towards medical
6,R4,5J3 benefits initially incurred hy the Corporation

Other Heads of Revenue

33,46,082 Interest & Dividends
21,(7,306 Compensations

Rents, Rates A Taxes

1,34,103 (/) Office of the Corporation (including staff quarters')
1,15,99,250 (//) Hospitals, Dispensaries & staff quarters

32,977 Fees, Fines & Forfeitures
5,28,852 Miscellaneous

1,77,58,570 Total of other Heads of Revenue

Amount

Rs.

29,55,06,981
16,49,66,819

14,29,296

37,82,273
4,12,671

2,14,769
2,91,12,763

18,866
5,44,410

Total

Rs.

46,04,73,800

14,29,296

3,40,85,752

38,30,34,046 Total C« fried over 49,59,88,848
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INSURANCE CORPORATION

YEAR 1970-71.

the year ended 31 March 1971

EXPENDITURE

Previous Year
(1969-70)

Rs.

Heads of Account Amount Total

14,42,32,703

73,98,467

1. Benefits to Insured Persons & their families

A—Medical Benefits

(,/) Payments to Slate Govts. etc. as Corporations' share of their expenses
on providing medical treatment maternity facilities . . . .

Deduct : Payments to State Oovts, towards Medical care during the year
transferred to the Capital Construction/Medical (accumulated) liabilities
Reserve Fund . . . . . . . . . . .

(//) Medical treatment & care & maternity facilities (expenses incurred
direct by the Corporation) . . . . . .

Rs.

. 24,13,55,195

(—)10,40,19,294

15,16,31,170

11,62,25,881
96,31,862
61,02,649

1,96,16,014
2,40,03,000

49,79,000
7,26,322

Total A- Medical Benefits

B—Cash Benefits

1. Sickness Benefits . . . ,
2, Extended Sickness Benefit
3. Maternity Benefit . . . .
4. Disablement Benefit

(a) Temporary ,
(b) Permanent (Capitalised Value)

5. Dependants'BcncQt (Capitalised Value").
6. Funeral Benefit

18,12,84,728

79,693
1,71,216

1,15,854
2,12,308

• 2,98,023

8,77,094

33,37,92,992

32,136
1,77,724

20,75,740
(—) 1,000
90,48,133
16,16,472
28,35,783

1,57,84,988

5,56,310
1,06,67,221

18,78,766
15,19,278

7,46,21,57T
14-121 GI/74

Total B-Cash Benefits

C—Other Benefits

(a) Expenditure on the Rehabilitation of Disabled insured persons
(W Medical Boards and Appeal Tribunals . . . .
(c) Payments to Insured Persons
(1) Conveyance charges and/or Joss of wagijs
(2) Incidental charges under family planning

(d) Granis-i'i-aid . . . . . . .

(e) Miscellaneous

Total C—Other Benefits

T o t a l B e n e f i t s t o I n s u r e d P e r s o n s a n d t h e i r f a m i l i e s

2 . A d m i n i s t r a t i o n E x p e n s e s . . . . . .
A Superintendence
1. Corporation, Standing Committee, Regional Boards, etc.
2. Principal Officers
3. Other Officers
4. Engineering Cell
5. Ministerial Establishment
6. Class IV Servants,
7. Contingencies . . . .

Total A—Superintendence

B—Field Work

1. Officers , . . .
2. Ministerial Establishment
3. Class IV Servants.
4. Contingencies . . . .
Total B—Field Work

Rs.

1

13,73,35,901

curred
75,34,675

13,71,00,949
1,00,86,820

60,23,031

2,89,90,066
3,16,94,000

66,59,000
7.84,637

25,875
; 2,31,843

L 1,22,746
316

2,99,021

39,525
1,49,017

'24,36,891

1,03,15,177
17,85,629
27,97,927

•
6,63,745

1,20,01,780
; 21,03,181
115,04,946

14,48,70,576

22,13,38,503

6,79,801

36,68,88,880

1,75,24,166

1.62.73,652
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Previous year
(1969-70)
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Heads oj Account

29, 1974 (ASADHA 8, 1896)

Amount

[PART I—SEC.

Total

1

Rs.
38,30,34,046 Total Brought Forward

Rs. Rs.
49,59,88,848

38,30,34,046 Grand Total . 49,59,88,848

New Delhi
Dated 31st May, 1971.
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Previous Year
(1969-70)

Heads of Account Amount Total

C—Other Charges

1,74,275 1, Legal Charges
1,12,857 2. Insurance Courts

5,984 3. Publicity & Advertisement . . . .
7,305 4. Charges Tor maintaining Banking Accounts

42,103 5. Audit Fees
83,472 6. Leave Salary & Pension Contributions ,

1,67,835 7, Depreciation of Office Buildings/Staff Cars
4,20,700 8. Rcpaiis and Maintenance of Orhce Buildings .

9. Retirement Benefits
55,78,500 (a) Pension Reserve Fund for the Employees' of the Corporation ,

(b) Corporations' Contribution towards Employees' State Insurance.
2,15,290 Corporation Provident Fund
6,20,233 (c) Interest paid to ESIC Provident Fund

(—)4,75,981 (d) LESS Interest realised on investments of Provident Fund Balances
700 10. Compassionate Reserve Fund . . . . . .

8 11, Miscellaneous
— 12, Losses

69,53,281

3,73,59,844

15,18,356
43,45,746

58,64,102

37,70,16.938

60,17,108

1,71,986

0,598
37,358
83,590

1,26,961
1,71,335
4,28,693

21,70,700

2,06,610
7,63,217

(—)7,9I,495
1,230
7,545
9,143

Total C—Other Charges

T o t a l - H e a d - 2 — A d m i n i s t r a t i o n E x p e n s e s . . . . .

3—Hospitals and Dispensaries & Accumulated Liabilities

1I) Depreciation of Hospital Buildings & Equipments
(2) Repair & Maintenance of Hospital Buildings/Dispensaries
(3) Capital Construction/Medical Liabilities etc.

Total Head-3 Hospitals & Accumulated Liabilities

Total Expenditure on Revenue Account

To excess of Income over Expundilure carried over to Balance Sheet

16,39,457
47,17,209

3,69,64,000

33,93,471

3,71,91,289

4,33,20,666

44,74,00,833

4.85,88,013

38,30,34,046 Grand Total 49,59,88,848

(B. M. K. MATTOO)
Financial Adviser & Chief Accounts Officer

Employees'' State Insurance Corporation
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Amount
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EMPLOYEES' STATE
Balance Sheet as

Total

Rs.

35,91,34,716
60,17,108

36,51,51,824

36,51,51,824

Balance of Excess of Income over Expenditure

As pec last B.danco Sheet
Accumulations during the yoar .

LESS Amount transferred to Capital Construction/Medical (Accumulated)
Liabilities Reserve Fund

(a) From last year's accumulations
(b) From this year's accumulations . . . . . . . .

Rs.

36,51,51,824
4,85,88,013

4J ,37,39,837

f—)3.0J ,39,082
(—)4,62,82,348

Rs.

33,73,18.407

Capital Construction!Medical {Accumulated) Liabilities Reserve Fum.1

Opening Balance
Amount transferred from balance of Excess of Income over Expenditure
Amount transferred from Permanent Disablement Benefit Reserve Fund
ADD Provision made during the year (0 -5% of enhanced rate of E.S.C.)

LESS Payments made during tho year

Permanent {Partial & Total)
Disablement Benefit Reserve Fund

3,01,39.082
4,62,82,348

3,69,64,000

11,33,85,430
(—) 10,40,19,294

93,66,136

5,03,83,531
2,40,03,000

25,21,369

7,69,07,900
(_)1,78,14,256

5,90,93,644

As per last Balance Sheet
Provision made during the year
Interest recoived from investments

LESS Payments made during the year

5,90,93,644
3,16,94,000

27,91,535

9,35,79,179
(—)1,99,87,882

7,35,91,297

2,21,94,863
49,79.000
11,51,704

2,83,25,567

2,83,25,567
(—)21,05,661

Dependants' Benefit Reserve Fund

As per last Balance Sheet
Provision made during the year
Interest received from investments

Total Brought forwai d of this head
LESS payments mado during the year

2,62,19,906
66,59,000
12,49,253

3,41,28,159

3,41,28,159
(—)25,54,162

2,62,19,906 3,15,73,997

1,17,43,202

31,33,976
2 15 290
6,20,233

1,57,12,701

(—)23,6O,796

1,33,51,905
(—)71,628

Employees' State Insurance Corporation Provident Fund

As p e r last Ba lance Shee t
ADD a m o u n t c red i t ed d u r i n g t h e yea r

(/) E m p l o y e e s ' Subsc r ip t i on . . . . .
(//) C o r p o r a t i o n ' s C o n t r i b u t i o n . . . .
(ill) In te res t on ( E m p l o y e e s ' a n d C o r p o r a t i o n ' s Shares )

LESS P a y m e n t s m a d e d u r i n g the yea r

LESS Amount transferred to Ponsion Reserve Fund

1,32,80,277

36,23,861
2,06,610
7,63,217

1,78,73,965

(—)24,19,406

1,54,54,559
(—)2,957

1,32,80,277 1,54,51,602
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INSURANCE CORPORATION
on 31 March 1971

Previous Year
(1969-70)

Assets Amount Total

Rs. Rs. Rs.

1,09,30,627
22,156

J ,09,52,783

Lunch and Buildings
{wholly owned by the Corporation)

(a) Buildings for offices of the Corporation
As per last Balance Sheet
Additions during the year

1,09,52,783

1,09,52,783

12,86,87,751
2,21,87,719

15,08,75,470

16,18,28,253

7,95,250

7,95,250

49,680

49,680

8,44,930

12,85,42,353
1,33,76,845

14,19,19,198

(—)2,24,12,462

11,95,06,736

(/>) Hospital & Dispensaries
As per last Balanco Sheet
Addilions during the year

(c) Equipments for Hospitals etc.

As per last Balance Sheet
Additions during the y?ar

Lands & Buildings (Jointly owned by the Corporation and State Governments)
Corpus. Share.

(a) Hospital and Dispensaries
As per last Balance Sheet . . . . . . . . .
Additions during i he year

(b) Equipments' for Hospitals etc.
As per last Balance Sheet
Additions during the year . . . . . . . .

Suspense—(/) Amount advanced for Capital Expenditure

As per last Balanco Sheet
ADD payments made during the year

(ii) Amount advanced from Capital ConstructlonjMedlcalj{Accumulatcd) Lla
bilities Reserve Fund

As per last Balance Sheet
ADD payments made during the year
LESS Adjustments & Recoveries

15,08,75,470
1,26,59,638

16,35,35,108

49,542

7,95,250

7,95.250

! 49,680

49,680

11,95,06,736

11,95.06,736

93,66,136
(—)1,29,75,495

17.45.37,433

8.44,930

11,58,97,377

1,63,514
37,703

2,01,217

Staff Cars

As per last Balance Sheet
ADD payments made during the year.

Permanent Advance to the Heads of Offices of the Corporation

2,01,217
26.096

2,27,313

27,112
2,145

29,257
(—)145

As per last Balance Sheet
ADD payments made during the year.

LESS Recoveries made during the year

29,112
1,805

30,917
(—)285

29,112 30,632
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Previous Year
(1 969-70,

Rs.

4,51,OS 5
1,45.860
20,264

6, 17,209
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Liabilities Amount

Depredation Reserve Fund of Buildings for the Offices of the Corporation {In-
cluding staff quarters)

A s p e r l a s t B a l a n c e S h e e t
P r o v i s i o n m a d e d u r i n g t h e y e a r . . . . . .

r n t o r a s t a n d g a i n r e c e i v e d f r o m i n v e s t m e n t s . . . ' , ' .

Rs.

6,17,209
l,48,0ld

38,695

Total

Rs.

8,04,520

Depreciation Reserve Fund of Equipments In Hospital* aiul Examination
Centres

59,371
4,052
2,599

66,022

As per last Balance Sheet
Provision rrvtde during the year
Interest received from investments

66,022
2,O6K
2,599

70,689

36,02,874
15,14,30 +
1,88,501

53,05,679

Depreciation Reserve Fund of Hospital Buildings.

As per last Balance Sheet. . . . .
Provision made during the year.
Interest received from investments

53,05,679
10,37,389
4,13,446

73,56,514

84,676
21,975
4,613

1,11,284

Depreciation Reserve Fund of Staff Cars.

As por last Balance Sheet,
Provision made during the year.
Interest received from investments

1,11
•>->
«;

,:.84
,719
,55d

1,39,559

9,33,454
4,20,700

45,739

13,99,893
(—)5,O36

Repairs ScMaintcnance Reserve Fund of Buildings for the Offices of the Corporation
(Including Staff Quarters).

A s p e r last B a l a n c e Shee t , . - .
P r o v i s i o n m a d e d u r i n g t h e year . . . . . . . . .
I n t e r e s t rece ived from i n v e s t m e n t s . . . . . . . .

LESS P a y m e n t s m a d e d u r i n g the year .

13,94,857
4,28,693

54,648

18,78,198
(—)1,35,482

13,94,857 17,42,716

87,69,884
43,45,746

3,27,713

1,34,43,343
(—)1B,571

174,24,772

Repairs ^Maintenance Reserve Fund Account of Hospital Buildings.

A.s por last Balance Sheet . . . . . . .
Provision made during the year . . . . . .
In terest received from investments . . . . . .

LESS Payments made during the year

1,34,24,772
47.17,209

5,45,948

1,86,87,929
(—)79,417

1,86,08,512

Pension Reserve Fund for the Employees' of the Corporation

1,08,98,726
57,13,940
5,50,40/

1,71,63,073
(— )2,75,678

"1,68,87,395
71,628

1,69,59,023

As ncr last Balance Sheet
Provision made during the year
Interest received from Investments

LESS Payments made during the year

ADD Armunt transferred from ESIC Provident Fund

1,69,59,023
24,60,390

9,52,887

2,03,72,300
(—)1,60,709

2,02,11,591
2,957

2,02,14,548



\ PART I—SEC. 1] THE GAZETTE OF INDIA, JUNE 29, 1974 (ASADHA 8, 1896) 715

Previous Year
(3969-70)

Rs,

Assets Amount

Rs.

Tohit

Rs,

39.98R
62,760

1,02,757
(-180,156

22,601

Aivance of Pay on transfer to the Employees' of the Corporation

As p:r last Balance Sheet
ADD Payments made during the year . . . .

LESS Recoveries made during the year

22,60]
74,572

97,173
(—)KI,595

15.57S

50,217
66,201

1,16,440
(—190,790

25,650

Advance of T. A. on transfer to the Employees' of the Corporation

A s p e r b i t B a l a n c e S h e e t
A D D P a y m e n t s n r . i d e d u r i n g t h e y e a r . . . .

L E S S R e c o v e r i e s m a d e d u r i n g t h e y e a r

25,650
1.00,161

1,25,811
(— )91,141

34,670

5,28,810
5,87,91)4

11,16,714
(-13,80,134

7,36,580

1,40,618
4,47,152

5,87,770
(—)3,50,277

2,37,493

1,07,406
90,556

1,97,962
(—143,391

1,54,571

Advance for purchase of Conveyance to the Employees' of the Corporation

As r>£r las( Uilancc Sheet
A DO Payments nude during the year . . . . . .

LESS Recoveries made during the year

Miscellaneous Advances to the Employees' of the Corporation {Festival
Advances etc.)

A s p e r l a s t B a l a n c e S h e e t
A D D P a y m e n t s m a d e d u r i n g t h e y e a r . . . . . .

LESS Recoveries marie during the year

House Building Advance

Asperiast Balance Sheet
A DD Payments made during the year

LEW Recoveries made during the year

7,3fi,5RO
6,34,185

13,70,965
(—14,67,062

2,37,493
9,44,550

11,82,043
(—15,53,556

1,54,571
2,74,127

4,28,698
(-- )37,925

9.03,903

6,28,487

3,90,773

1,377
4,830

6,207
(—J3.435

2,772

2,69,840
3,69,574

6,39,414

Advance Payments on behalf of State Governments

A.S p e r las t B l l a n c e S h e e t . . . .
ADD P a y m e n t s m a d e d u r i n g t h e y e a r ,

LESS R e c o v e r i e s m a d e d u r i n g t h e y e a r .

Amount advanced to Stale Govts.j State P.W.D. etc. towards Repairs and Main-
tenance of Hospitals I Dispensaries, Offices of the Corporation and Staff Quarters

(a) Officei of the Corporation

As per last Balance Sheet
ADD Payments made during the year

— LESS Recoveries/adjustments during the year

2,772
4,387

7,159
(—)3,932

6,39,414
1,00,656

7,40,070
(—) 1,67,325

3,227

.6,39,414 5.72.745
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Previous Year
(1969-70)

Liabilities

Rs.

10,000
700

] 0,700

(—)700

10,000

Compassionate Reserve Fund for the Employee? of the Corporation

As per last Balance Shcel
Provision mide during the year . , , . . .

LESS Payments made during the yctir

Amount

Rs.

10,000
1,230

,11,230

(—)l,230

Total

Rs.

10,000

1,09,377

1,20,702

2,30,079

(—)79,832

1,50,247

Deposits of Securities e.g. Contractor1;

As per last Balance Sheet j

ADD Deposits during the year .

LESS Deposits repaid during the year

1,50,247

1,34,386

2,84,633

(—)85,422

1,99,211

15,826

4,98,149

5,13,975

(—)5,O2,O75

11,900

Deduction.* from Sills Payable to other Parties

As per last Balance Sheet

ADD Amount credited during the year

LESS Payments made during the year

11,900

5,30,247

5,42,147

(—)5,23,577

18,570

5,471

1,863

7,334

(-)12

7,322

Unclaimed Deposits In the ESIC Provident Fund

As per last Balance Sheet

ADD Amount credited during the year

LESS Payments made during the year

7,322

1,775

9,097

(—)3,313

5,784

Miscellaneous Deposits

1,47,547 As psr last Balance Sheet

38,519 LESS Deposits repaid during the year

1,09,028

8,147 ADD Deposits Received during the year

1,17,175

50,19,21,141 Total Carried Over ,

1,17,175

2,390

1,14,785

1,83,510

2,98,295

51,67,70,357
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\
V

Previous Year
(1969-70)

Assets Amount Total

Rs.

19,16,913
4,46,945

23,63,858
(-J18.572

23,45,286

8,96,085
51,579

9,47,664
(-)1,93,195

7,54,469

83,69,766
16,30,234

1,00,00,000

1,00,00,000

6,89,355
57,46,61,839

57,53,51,194
(—)57,49,16,593

4,34,601

2,051
1,72,18,499

1,72,20,550
(-)1,72,23,193

(-)2,643

5,03,82,916
' 86,93,075

5,90,75,991

5,90,75,991

2,21,93,543
40,26,075

2,62,19,618

2,62,19,618
1,17,09,740

19,50,000

' 1,36,59,740
(—)3,9O,QOO

1,32,69,740

4,48,198
1,85,363

6,33,561
(-017,925

C,f 5,636

(b) Hospitals! Dispensaries! Annexies
As per last Balance Sheet
ADD payments made during the year

LESS Receipts during the year .

Miscellaneous Advances
As per last Balance Sheet
ADD Payments made during the year

LESS Receipts during the year

Loans to State Governments
As per last Balance Sheet
ADD Payments made during the year

— LESS amount refunded by State Govts,

Remittances
Cash Remittances
As per last Balance Sheet.

ADD Debits adjusted during the year

LESS Credits adjusted during the year

Other Remittances—Exchange Account
As per last Balance Sheet
ADD Debits during the year

LESS Credits during the year .

Investments at Cost
(I) Permanent (Partial and Total) Disablement Benefit Reserve Fund
As per last Balance Sheet
ADD Investments made during the year

— LESS Realisation on maturity or Sale of Investments ,

(2) Deperulants' Benefit Reserve Fund
As per last Balance Sheet
ADD Investments made during the year

LESS Realisation on Maturity or Sale of Investments
(3) Employees' State Insurance Corporation Provident Fund
As per last Balance Sheet
ADD Investment made during the year

LESS Realisation on Maturity or Sale of Investments • . • •

(4) Depreciation Reserve Fund of Buildings for the Offices of the Corporation
{including Staff Quarters)

As per last Balance Sheet
ADD Investments made during the year

LESS Realisation on Maturity or Sale of Investments •

Rs.

23,45,286
13,52,978

Rs.

36.98,264
(-)12.195

7,54,469
3,74,778

11,29,247
(—)I25,113

1,00,00,000

1,00,00,000
(—)1.66,667

4.34,601
75,93,71,486

75,98,06,087
(—)75,88,85,232

(-)2,643
1,62,93,398

1,62,90,755
(-)1.62,90,995

5,90,75,991
1,50,43,000

7,41.18.991
(—)50,21,225

2,62,19,618
89,31,700

3,51,51,318
(~)35,78,947

1,32,69,740
57,56,900

1,90,26,640
(—)3 5,96,890

6,15,636
6,73,880

12,89,516
(-K85.601

36,86,069

10,04,134

98,33,333

9,20,855

(-)240

6,90,97,766

3,] 5,72,371

1,54,29,750

8,03,915



71» THE GAZETTE OF 1JSIDIA, JUNE 29, 1974 (ASADHA 8, 1896) [PART I—SEC. 1 j

Previous Year
(1969-70)

Rs.
30,19,21,141 Total Brought Forward

Liabilities Amount

Hs.

Total

Rs.
51,67,70,357

50,19,21,141 Total Carried Over 51,67,70,357
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Previous Year
(1969-70)

Assets Amount Total

Rs.

52,600

32,600

52,600

(5) Depreciation Reserve Fund of Equipment in Hospitals & Examination
Centres

As per last Balance Sheet
ADD Investments made during the year

LESS Realisation on Maturity or Sale of Investments

Rs.

52,600
20,500

73,100
(—)10,000

Rs.

63,100

35,85.854
17,07,615

52,93,469

52,93,469

(6) Depreciation Reserve Fund of Hospital Buildings

As per last Balance Sheet . . . .
ADD Investments made during the year .

LESS Realisation on Maturity or Sale of Investments .

52,93,469
59,51,700

1,12,45,169
(—)39,08,227

73,36,942

84,159
23,058

1,07,217

1,07,217

9,18,092
1,43,939

10,62,031
(—)20,475

10,41,556

67,24,387
40,61,565

1,07,85,952

(1) Depreciation Reserve Fund of Staff Cars

As per last Balance Sheet
ADD Investments made during the year

LESS Realisation on Maturity or Sale of Investments ,

(8) Repairs & Maintenance Reserve Fund of Buildings for the Offices of the
Corporation Including Staff Quarters

As per last Balance Sheet .
ADD Investments made during the year

LESS Realisation on Maturity or Sale of Investments

(9) Repairs A Maintenanc* Reserve Fund of Hospital Buildings

As per last Balance Sheet
ADD Investments made during the year ,

1,07,217
52,500

1,59,717
(—)21,000

— LESS Realisation on Maturity or sale of Investments

10,41,556
3,93,700

14,35,256
(-)2,67,290

1,07,85,952
79,00,000

1,86,85,952
(—) 38,00,000

1,38,717

11,67,966

1,07,85,952 1,48,85,952

1,08,96,015
60,31,683

1,69,27,698
(—)48,00O

1,68,79,698

(10) Pension Reserve Fund for the Employees' of the Corporation

As per last Balance Sheet
ADD Investments made during the year . . . .

LESS Realisation on Maturity or Sale of Investments .

1,68,79,698
96,48,300

2,63,27,998
(—)63,32,O88

2,01,93,910

General Cash Balance

4,39,19,793 Investments as per last Balance Sheet
5,39,18,227 ADD Investments made during the year

9,78,38,020 LESS Realisation on Maturity or Sale of
(—)6,76,98,938 Investments

3,01,39,082
4,91,64,500

7,93,03,582
(~)7,93,03,582



720 THE GAZETTE OF INDIA, JUNE 29, 1974 (ASADHA &, 1896) [PART I—SEC. 1

Previous Year Liabilities Amount Total
(1969-70)

Rs. Rs. Rs.

50,19,21,141 Total Brought Forward 51,67,70,357

50,19,21,141 Grand Total 51,67,70,357

New Delhi
Dated 31st May, 1971.

AUDIT CERTIFICATE

I have examined the foregoing accounts and the balance sheet of the Employees' State Insurance Corporation and obtained all the
information and explanations that I have required and, subject to the observations in the Audit Report appendid, I certify, as a result
of my audit, that in my opinion these accounts and the balance sheet arc properly drawn up so as to exhibit a true and fair view of the
state of affairs of the Employees' State Insurance Corporation according to the best of my information and explanations given to me
and as shown by the books of the Employees' State Insurance Corporation.

New Delhi,
P. P. GANGADHRAN,

ACCOUNTANT GENERAL,
Dated— • . CENTRAL REVENUES
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Previous Year
(1969-70)

Rs.

3,01,39.082
8,52,215

3,98,27,325

4,06,79,540
7,08,18,622

Assets Amount

Cash in hand ,
Cash with Bankers

Total Cash Balance

Rs,

17,64,197
4,47,82,552

4,65,46,749

721

Total

Rs,

4,65,46,749

50,19,21,141 Grand Total 51,67,70,357

B. M. K. MATTOO
Financial Adviser 4. Chief Acccunis Cffcer
Employees' Slate Insurance Corporation
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AUDIT REPORT ON TftE EMPLOYEES1 STATE INSURANCE CORPORATION FOR THE YEAR 1970-71.

Consolidated Audit Report on the Accounts of the Employees' Slate Insurance Coipcraticn, New Delhi for the year 1970-71
received through Ministry of Labour & Employment, New Delhi on 23-8-1973 alongvvifh A. G. C. R. confidential letter No. OAI/13-ESIC
AR/71-72/592 dated 7th August, 1973.

1. General

(a) The Employees' State Insurance Corporation was set up in October, 1948 under the Employees' Su k IriMiirrcr Act,, 1948.
The Act, as amended by the Employees' Stale Insurance (Amendment) Acts of 1951 and 1966, applies to all factories, other than seasonal
factories, which use power and where 20 or morepersons are or were employed for wages. The Act can be extended to any other establish-
ment or class of establishments-industrial, commercial, agricultural or otherwise.

(b) During 1970-71 the provisions of the Act were extended to 1313 factories covering 1 -83 lakh employees, The nvmber of
factories covered by the Act on 31st March, 1971 was 21,856 (20,217. in implemented areas and 1639 in areas yet to be implemented) havifg
44 -63 lakhs employees' (including 38 '39 lakhs in implemented areas).

(c) An analysis of the income and expenditure of the Corporation for 1969-70 and 1970-71 is given below :—

Income
(lakhs of rupees)

1969-70 1970-71

Expenditure
(lakhs of rupees)

1969-70 1970-71

Employers' Special Contribution.

Employees' Contribution,
Interest and Dividends from investments,

State Oovts. share towards medical
benefits initially borne by the Corpo-
ration

Miscellaneous including rent, rates and
taxes.

2,125 2,955 Medical benefits
(a) Payments to State Governments'

as Corpn. share of expenses of

1,521 1,650 providing medical treatment etc.

33 38 (b) Medical treatment and care expense
incurred directly by the Corporation.

Cash and other benefits to insured
persons and their dependents paid
directly by the Corporation.

Admlnistr ative Expenditure

7 14 Superintendence
Field Works
Other Charges

144 303 Hospital & Dispensaries,

Excess of income over expenditure

Total 3,830 4,960

1442

74

1822

1374

75

2220

158
146
69

59

60

175
163
34

433

486

3,830 4,960

2. Arrears of contribution.

Arrears of Contribution from the employees and employers due upto 30th September, 1970 were as under :—
Contribution due but not paid till 31st March, 1972.

Upto Upto Upto
30-9-68 30-9-69 30-9-70

(lakhs of rupees)

Employers' Special Contribution.

Employees' Contribution.
179 -71

67-74

298 -13
105-86

247 -45 403 -99

517-69
171 -85

689 -54

253 Govcrnraent/quasi-Government and private factories were in default (November, 1972) for more than Rs. 0 -50 lakhs each'
legal action has been taken (between 1952 and 1971) for Rs. 455 -61 lakhs (Fmployers' Special Contribution) ond fcr Rs. 143 -99 lakhs
(Employees' Contribution).

Arrears of Employers' Special Contribution due frcm private factories ranged frcm Rs. 14 '38 lakhs to Rs, 215 '60 lakhs in West
Bengal, Maharashtra, Tamil Nadu, Uttar Pradesh, Gujarat, Madhya Pradesh, Kerala, Andhra Prf dtsh, Punjeb nod Bihar end those of
employees'Contribution in respect of private factories r t rgid ficru Rs. 6 08 Ifkhs to Rs. 38-86 lakhs in West Bengal, Uttar PrPdesb,

"-"ajiarashtra, Punjab, Kerala, Gujarat, Tamil Nadu, Madhya Pradesh, Andhra Pradesh, Delhi and Bihar,^-Majiara!
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Decrees worth Rs. 27 85 lakhs (year-wise details given below) remained to be executed (3C(h Sernmbcr, 1972) fcr rccovciy
from defaulting employers.

Upto

1964-65

1965-66

1966-67

1967-68

1968-69

1969-70

Total

3. Setliaj up of hospitals
(a) For construction of a hospital building at Rajehmundry (Andhra Pradesh) 6 -25 acres of land were purchased for Rs. 1 '54 lakhs

in June, 1967. Construction of the building has not started (April 1973). The Corporation stated (April, 1973) as follows :—"The pro-
posal for the construction of E. S. I. Hospital at Rajahmundry was deferred by the Corporation due to its tight financial position. Even /
after review of the financial position in 1972, it is observed that no further construction is likely to come up in this State for another 5 years •
as per capita expenditure in this State is 217 -73 which is far in excess of the ceiling of Rs. 140 fixed by the Standing Committee. The
construction on this plot will be considered only after another review is carried out and above ceilings arc revised",

(b) In October, 1963 the Corporation approved a proposal of Madhya Pradesh Government for construction of a 6 J beds hospital
andstaff quartersat Ujjajnatan estimated costl of Rs. 17-07l8khs through the BgeHcyofthc Madhya Pradesh Housing Board.
Construction was started in December, 1964 and was to be completed by May, 1966. Construction was actually completed in March,
1971 at a cost of Rs. 17'50 lakhs. The hospital started functioning from the same month. The numbers of beds occupied in April, 1972
was 25 only.

(c) In February, 1966 the Corporation approved a proposal of Madhya Pradesh Government for comtiucticn of e 75 b(e\* T. B,
Hospital and 61 quartcrs(of various fype$)forhospit8lstoffatRaipuratanestimated cost of Rs, 13 -81 lakhs through the Madhya Pradsth
Housing Board. The work was started in April, 1967 and was to be completed by December, 1970.

In January, 1969 the Corporation revised the scale of Hospitalisation futilities. As 2fi beds enly were iuHifkc' fcj lie tcfpiu 1
according to the revised scale, the Corporation suggested to the State Government in January, 1969 that the building for 30 beds only m»y
be completed. By then, however, the building (for 75 beds) was nearly completed. As the building was nearly completed by that time it
was not possible to restrict construction of the building for 30 beds only. The Corporation stated (November, 1972) ttiKt it hod cot been
put to use as there was no utility of the hospital there. The cost of the building is about Rs. 16 -34 lakhs.

(d) In December. 1968 the Corporation approved a plan of Madhya Pradesh Government for ccnsfroclicri of * two-doctor dis-
pensary with a 5-bed indoor ward end 14 staff quarters at Mandseui at en esiimftct! ecu cf Rf. 2-72 lfkbi thicujh the seercy of the
Madhya Pradesh Housing Board. Subsequently, the plan was reviled in 1967 to hive«n indoor w«d with 15 beds at enadaiticne] emi-
•Bdted expenditure of Ri. 1 -06 Ukhs.

Possession of the building, constructed in August 1967 «t • cost of 1U. 4>061aU)«l wss given in thcsfKie rr.cnth, Alitcvfch the
dispensary started functioning from August, 1967 itself, the 15 beds indoor w«id cculd cot te ccnmisucrx c1 it i li ci rf sufi, srtcinliit
and equipment. Later it was found that the Indoor ward was not required. Consequently, in Aujust, 1970, the accommodation for
indoor ward w»s let out to State Government's Department of Agriculture.

P. f. GANOADHRAN,
Accountant Genera],

Central Revenues,

Now Delhi,
Dated




